05.08.2013

CONTENTS

Fifteenth Series, Vol. XXXIV, Fourteenth Session, 2013/1935 (Saka)
No.1, Monday, August 5, 2013/Sravana 14, 1935 (Saka)

SUBJECT PAGES
ALPHABETICAL LIST OF MEMBERS OF Vi-XX1V
FIFTEENTH LOK SABHA
OFFICERS OF LOK SABHA XXV
COUNCIL OF MINISTERS XXVI-XXX111
NATIONAL ANTHEM 2
MEMBERS SWORN 2
INTRODUCTION OF MINISTERS 3
OBITUARY REFERENCES 4-10

ORAL ANSWER TO QUESTION
*Starred Question No.1 11-18

WRITTEN ANSWERS TO QUESTIONS
Starred Question Nos.2 to 20 19-109

Unstarred Question Nos.1 to 230 110-651

*The sign + marked above the name of a Member indicates that the Question was actually asked
on the floor of the House by that Member.



05.08.2013

REFERENCE BY THE SPEAKER
Congratulations to Indian cricket, archery, wrestling

and hockey teams and other sportspersons 652-653
PAPERS LAID ON THE TABLE 654-658
689-690
RESIGNATION BY MEMBERS 659
NOMINATION OF MEMBER TO PANEL 659
OF CHAIRMEN
STANDING COMMITTEE ON HOME AFFAIRS
171° and 172" Reports 660

MOTION RE: JOINT PARLIAMENTARY
COMMITTEE TO EXAMINE MATTERS
RELATING TO ALLOCATION AND PRICING

OF TELECOM LICENCES AND SPECTRUM 660, 664
MOTION RE: FORTY-EIGHTH REPORT OF
BUSINESS ADVISORY COMMITTEE 661
MATTERS UNDER RULE 377 671-688
(1) Need to ensure supply of unpolluted water from

Punjab to Rajasthan

Shri Bharat Ram Meghwal 671-672

(i1) Need to extend the benefit of loan waiver scheme

for handloom weavers to all the Silk Cooperative
Societies in  Kancheepuram  Parliamentary
Constituency in Tamil Nadu

Shri P. Viswanathan 673
(ii1) Need to provide loans at concessional rates to
horticulture sector and for purchase of milch

animals

Shri Narayan Singh Amlabe 674



05.08.2013

(iv)

(vi)

(vii)

(viii)

(ix)

Need to undertake proper maintenance of National
Highway Nos. 17 and 66 and provide funds for
development of National Highways in Kerala

Shri P.T. Thomas

Need to ban the speeches having objectionable
words and against national interests

Shri Jai Prakash Agarwal

Need to ensure proper response and action by public
authorities to the correspondence made by Members
of Parliament and Legislative Assemblies

Shri Harsh Vardhan

Need to enhance the pension of EPF Pensioners and
restore ESI medical facilities to them

Shri K.P. Dhanapalan

Need to provide compensation to Himachal Pradesh
by Bhakra Beas Management Board to provide civic
amenities to people displaced due to Bhakra dam in
Himachal Pradesh

Shri Anurag Singh Thakur
Need to make the services of Group ‘D’ employees
working in Quasi administrative Offices in Railways
working on temporary basis into permanent one

Shri Nikhil Kumar Choudhary

Need to include the six districts of Santhal Pargana
region in Jharkhand in the Integrated Action Plan

Shri Nishikant Dubey

674

675

676

677

678

679

680



05.08.2013

(xi)

(xii)

(xiii)

(xiv)

(xv)

(xv1)

(xvii)

Need to take necessary steps to promote tourism in
Jaunpur in Uttar Pradesh

Shri Dhananjay Singh

Need to provide immediate compensation to land
oustees whose lands have been acquired for four-
laning of NH 57 in Madhubani district, Bihar as part
of East-West Corridor

Shri Mangani Lal Mandal

Need to provide better health care facilities and
implement the Scheduled Tribes and Other
Traditional Forest Dwellers (Recognition of Forest
Rights) Act, 2006 in an effective manner to address
the problem of tribals in Attappadi area of Palakkad
district, Kerala

Shri P. K. Biju
Need to expedite setting up of Mini Passport Office
at Garkheda in Aurangabad Parliamentary
Constituency, Maharashtra

Shri Chandrakant Khaire

Need to devise an appropriate formula to resolve
the issue of admission to various institutions in view
of difficulties in eligibility criteria

Shri Nama Nageswara Rao

Need to curb the unscrupulous activities of chit fund
companies in the country

Shri Jagadanand Singh

Need to review the mid-day meal scheme in schools

Shri Om Prakash Yadav

681

682

683-684

685

686

687

688



05.08.2013

CONSTITUTION (SHCEDULED CASTES) ORDER

(AMENDMENT) BILL, 2012 691-693
Motion to Consider 691-693
Kumari Selja 691-692

ANNEXURE -1

Member-wise Index to Starred Questions 694

Member-wise Index to Unstarred Questions 695-698

ANNEXURE - 11

Ministry-wise Index to Starred Questions 699

Ministry-wise Index to Unstarred Questions 700



05.08.2013 6

ALPHABATICAL LIST OF MEMBERS OF FIFTEENTH LOK SABHA

Aaron Rashid, Shri J.M. (Theni)
Abdullah, Dr. Farooq (Srinagar)
Acharia, Shri Basu Deb (Bankura)
Adhikari, Shri Sisir (Kanthi)

Adhikari, Shri Suvendu (Tamluk)
Adhi Sankar, Shri ( Kallakurichi)
Aditya Nath, Yogi (Gorakhpur)

Adsul, Shri Anandrao (Amravati)
Advani, Shri L.K. (Gandhinagar)
Agarwal, Shri Jai Prakash (North East Delhi)
Agrawal, Shri Rajendra (Meerut)
Ahamed, Shri E. (Malappuram)

Ahir, Shri Hansraj G. (Chandrapur)
Ahmed, Shri Sultan (Uluberia)

Ajmal, Shri Badruddin (Dhubrti)
Ajnala, Dr. Rattan Singh (Khadoor Sahib)
Alagiri, Shri M.K. (Madurai)

Alagiri, Shri S. (Cuddalore)

Amlabe, Shri Narayan Singh (Rajgarh)
Anandan, Shri M. (Viluppuram)
Ananth Kumar, Shri (Bangalore South)
Angadi, Shri Suresh (Belgaum)
Antony, Shri Anto (Pathanamathitta)
Anuragi, Shri Ghanshyam (Jalaun)
Argal, Shri Ashok (Bhind)

Aron, Shri Praveen Singh (Bareilly)

Awale, Shri Jaywant Gangaram (Latur)



05.08.2013

Azad, Shri Kirti (Darbhanga)

Azharuddin, Mohammed (Moradabad)

Baalu, Shri T.R. (Sriperumbudur)

‘Baba’, Shri K.C. Singh (Nainital-Udhamsingh Nagar)
Babar, Shri Gajanan D. (Maval)

Babbar, Shri Raj (Firozabad)

Badal, Shrimati Harsimrat Kaur (Bhatinda)
Baghel, Shrimati Sarika Devendra Singh (Hathras)
Bairwa, Shri Khiladi Lal (Karauli Dholpur)
Bais, Shri Ramesh (Raipur)

Baite, Shri Thangso (Outer Manipur)

Baitha, Shri Kameshwar (Palamau)

Bajwa, Shri Pratap Singh (Gurdaspur)

Bakshi, Shri Subrata (Kolkata Dakshin)
Baliram, Dr. ( Lalganj)

Balmiki, Shri Kamlesh (Bulandshahr)
Bandyopadhyay, Shri Sudip ( Kolkata Uttar)
Banerjee, Shri Kalyan (Sreerampur)

Banerjee, Shri Prasun (Howrah)

Bansal, Shri Pawan Kumar (Chandigarh)
Bapiraju , Shri K. (Narsapuram)

Barq, Dr. Shafiqur Rahman (Sambhal)
Basavaraj, Shri G. S. (Tumkur)

Basheer, Shri Mohammed E.T. (Ponnani)
Baske, Shri Pulin Bihari (Jhargram)

Bauri, Shrimati Susmita (Vishnupur)

Bavalia, Shri Kunvarjibhai Mohanbhai (Rajkot)
Beg, Dr. Mirza Mehboob (Anantnag)

Besra, Shri Devidhan (Rajmahal)



05.08.2013

Bhadana, Shri Avtar Singh (Faridabad)
Bhagat, Shri Sudarshan (Lohardaga)
Bhagora, Shri Tara Chand (Banswara)
Bhaiya, Shri Shivraj (Damoh)

Bhoi, Shri Sanjay (Bargarh)

Bhonsle, Shri Udayanraje (Satara)

Bhujbal, Shri Sameer (Nashik)

Bhuria, Shri Kanti Lal (Ratlam)

Biju, Shri P.K. (Alathur)

Bishnoi, Shri Kuldeep (Hisar)

Biswal, Shri Hemanand (Sundargarh)
Bundela, Shri Jitendra Singh (Khajuraho)
Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar)
Chacko, Shri P.C. (Thrissur)

Chang, Shri C.M. (Nagaland)
Chakravarty, Shrimati Bijoya (Guwahati)
Chaudhary, Dr. Tushar (Bardoli)
Chaudhary, Shri Arvind Kumar (Basti)
Chaudhary, Haribhai (Banaskantha)
Chaudhary, Shri Jayant (Mathura)
Chauhan, Shri Dara Singh (Ghosi)
Chauhan, Shri Mahendrasinh P. (Sabarkantha)
Chauhan, Shri Prabhatsinh P. (Panchmahal)
Chauhan, Shri Sanjay Singh (Bijnor)
Chauhan, Shrimati Rajkumari (Aligarh)
Chavan, Shri Harishchandra (Dindori)
Chidambaram, Shri P. (Sivaganga)

Chinta Mohan, Dr. (Tirupati)

Chitthan, Shri N.S.V. (Dindigul)



05.08.2013

Choudhary, Shri Bhudeo (Jamui)
Choudhary, Shri Harish (Barmer)
Choudhary, Shri Nikhil Kumar (Katihar)
Choudhry, Shrimati Shruti (Bhiwani-Mahendragarh)
Choudhury, Shri Abu Hasem Khan (Maldaha Dakshin)
Chowdhary, Shrimati Santosh (Hoshiarpur)
Chowdhury, Shri Adhir (Bahrampur)
Chowdhury, Shri Bansa Gopal (Asansol)
‘Commando’, Shri Kamal Kishor (Bahraich)
Das, Shri Bhakta Charan (Kalahandi)

Das, Shri Khagen (Tripura West)

Das, Shri Ram Sundar (Hajipur)

Dasgupta, Shri Gurudas (Ghatal)

Dasmunsi, Shrimati Deepa (Raiganj)
Dastidar, Dr. Kakoli Ghosh (Barasat)
Davidson, Shrimati J. Helen (Kanyakumari)
De, Dr. Ratna (Hooghly)

Deka, Shri Ramen (Mangaldoi)

Deo, Shri V. Kishore Chandra (Aruku)
Deora, Shri Milind (Mumbai-South)
Deshmukh, Shri K.D. (Balaghat)

Devi, Shrimati Ashwamedh (Ujiyarpur)
Devi, Shrimati Rama (Sheohar)
Devegowda, Shri H.D. (Hassan)
Dhanapalan, Shri K. P. (Chalakudy)
Dhotre, Shri Sanjay (Akola)
Dhruvanarayana, Shri R. (Chamrajanagar)
Dhurve, Shrimati Jyoti (Betul)

Dias, Shri Charles (Nominated)



05.08.2013

Dikshit, Shri Sandeep (East Delhi)

Dome, Dr. Ram Chandra (Bolpur)

Dubey, Shri Nishikant (Godda)

Dudhgaonkar, Shri Ganeshrao Nagorao (Parbhani)
Dutt, Shrimati Priya (Mumbai North-Central)
Elangovan, Shri T.K.S. ( Chennai North )

Engti, Shri Biren Singh (Autonomous Distt. Assam)
Ering, Shri Ninong (Arunachal East)

Gaddigoudar, Shri P.C. (Bagalkot)

Gaikwad, Shri Eknath Mahadeo (Mumbai South Central)
Gandhi, Shri Dilipkumar Mansukhlal (Ahmadnagar)
Gandhi, Shri Rahul (Amethi)

Gandhi, Shri Varun (Pilibhit)

Gandhi, Shrimati Maneka Sanjay (Aonla)

Gandhi, Shrimati Sonia (Raebareli)

Gandhiselvan, Shri S. (Namakkal)

Ganeshamurthi, Shri A. (Erode)

Gavit, Shri Manikrao Hodlya (Nandurbar)

Gawali, Shrimati Bhavana Patil (Yavatmal-Washim)
Geete, Shri Anant Gangaram (Raigad)

Ghatowar, Shri Paban Singh (Dibrugarh)

Ghubaya, Shri Sher Singh (Ferozpur)

Gogoi, Shri Dip (Kaliabor)

Gohain, Shri Rajen (Nowgong)

Gouda, Shri Shivarama (Koppal)

Gowda, Shri D.B. Chandre (Bangalore North)
Guddu, Shri Premchand (Ujjain)

Gulshan, Shrimati Paramjit Kaur (Faridkot)

Haldar, Dr. Sucharu Ranjan ( Ranaghat)

10



05.08.2013

Handique, Shri B.K. (Jorhat)

Haque, Shri Mohd. Asrarul (Kishanganj)
Haque, Sk. Saidul (Bardhman-Durgapur)
Hari, Shri Sabbam (Anakapalli)

Harsha Kumar, Shri G.V. (Amalapuram)
Hasan, Shrimati Tabassum (Kairana)
Hassan, Dr. Monazir (Begusarai)

Hazari, Shri Maheshwar (Samastipur)
Hegde, Shri Anant Kumar (Uttar Kannada)
Hegde, Shri K. Jayaprakash (Udupi-Chikmaglur)
Hooda, Shri Deepender Singh (Rohtak)
Hossain, Shri Abdul Mannan (Murshidabad)
Hussain, Shri Ismail ( Barpeta)

Hussain, Shri Syed Shahnawaz (Bhagalpur)
Islam, Sk. Nurul ( Basirhat)

Jadhao, Shri Prataprao Ganpatrao (Buldhana)
Jadhav, Shri Baliram (Palghar)

Jagannath, Dr. Manda (Nagarkurnool)
Jagathrakshakan, Dr. S. (Arakkonam)

Jahan, Shrimati Kaisar (Sitapur)

Jain, Shri Pradeep (Jhansi)

Jaiswal, Dr. Sanjay (Paschim Champaran)
Jaiswal, Shri Gorakh Prasad (Deoria)
Jaiswal, Shri Shriprakash (Kanpur)

Jakhar, Shri Badri Ram (Pali)

Jardosh, Shrimati Darshana (Surat)

Jat, Shrimati Poonam Veljibhai (Kachchh)
Jatua, Shri Choudhury Mohan (Mathurapur)
Jawale, Shri Haribhau (Raver)

11



05.08.2013

Jayaprada, Shrimati (Rampur)

Jena, Shri Mohan (Jajpur)

Jena, Shri Srikant (Balasore)

Jeyadurai, Shri S. R. (Thoothukkudi)

Jhansi Lakshmi, Shrimati Botcha (Vizianagaram)
Jigajinagi, Shri Ramesh (Bijapur)

Jindal, Shri Naveen (Kurukshetra)

Joshi,Dr. C.P. (Bhilwara)

Joshi, Dr. Murli Manohar (Varanasi)

Joshi, Shri Kailash (Bhopal)

Joshi, Shri Mahesh (Jaipur)

Joshi, Shri Pralhad (Dharwad)

Judev, Shri Dilip Singh (Bilaspur)
Kachhadia, Shri Narenbhai (Amreli)
Kalmadi, Shri Suresh (Pune)

Kamal Nath, Shri (Chhindwara)

Kamat, Shri Gurudas (Mumbai North West)
Karunakaran, Shri P. (Kasargod)

Karwaria, Shri Kapil Muni (Phoolpur)
Kashyap, Shri Dinesh (Bastar)

Kashyap, Shri Virender(Shimla)

Kaswan, Shri Ram Singh (Churu)

Kataria, Shri Lalchand (Jaipur Rural)
Kateel, Shri Nalin Kumar (Dakshina Kannada)
Kaur, Shrimati Preneet (Patiala)

Kaypee, Shri Mohinder Singh (Jalandhar)
Khaire, Shri Chandrakant (Aurangabad)
Khan, Shri Hassan (Ladakh)

Khandela, Shri Mahadeo Singh (Sikar)



05.08.2013

Kharge, Shri Mallikarjun (Gulbarga)
Khatgaonkar, Shri Bhaskarrao Bapurao Patil (Nanded)
Khatri, Dr. Nirmal (Faizabad)

Khursheed, Shri Salman (Farrukhabad)

Killi, Dr. Kruparani (Srikakulam)

Koda, Shri Madhu (Singhbhum)

Kowase, Shri Marotrao Sainuji (Gadchiroli-Chimur)
Krishnasswamy, Shri M. (Arani)
Kristappa,Shri N. (Hindupur)

Kumar, Shri Ajay (Jamshedpur)

Kumar, Shri Kaushalendra (Nalanda)

Kumar, Shri Mithilesh (Shahjahanpur)

Kumar, Shri P. (Tiruchirappalli)

Kumar, Shri Ramesh (South Delhi)

Kumar, Shri Shailendra (Kaushambi)

Kumar, Shri Virendra ( Tikamgarh)

Kumar, Shri Vishwa Mohan (Supaul)

Kumar, Shrimati Meira (Sasaram)

Kumari, Shrimati Chandresh (Jodhpur)

Kumari, Shrimati Putul (Banka)

Kurup, Shri N. Peethambara (Kollam)

Laguri, Shri Yashbant (Keonjhar)

Lakshmi, Shrimati Panabaka (Bapatla)

Lal, Shri Pakauri (Robertsganj)

Lalu Prasad, Shri (Saran)

Lingam, Shri P. (Tenkasi)

Madam, Shri Vikrambhai Arjanbhai (Jamnagar)
Mahajan, Shrimati Sumitra (Indore)

Mahant, Dr. Charan Das (Korba)

13



05.08.2013

Maharaj, Shri Satpal (Garhwal)

Mahato, Shri Baidyanath Prasad (Balmikinagar)
Mahato, Shri Narahari (Purulia)

Mahtab, Shri Bhartruhari (Cuttack)

Majhi, Shri Pradeep (Nabarangpur)
Majumdar, Shri Prasanta Kumar (Balurghat)
Maken, Shri Ajay (New Delhi)

Malik, Shri Jitender Singh (Sonepat)

Malik, Shri Sakti Mohan (Arambagh)

Mandal, Dr. Tarun (Jaynagar)

Mandal, Shri Mangani Lal (Jhanjharpur)
Mandlik, Shri Sadashivrao Dadoba (Kolhapur)
Mani, Shri Jose K. (Kottayam)

Manian, Shri O.S. (Mayiladuthurai)

Manjhi, Shri Hari (Gaya)

Maran, Shri Dayanidhi (Chennai Central)
Marandi, Shri Babu Lal (Kodarma)

Masram, Shri Basori Singh (Mandla)

Mcleod, Shrimati Ingrid (Nominated)

Meena, Shri Namo Narain (Tonk -Sawai Madhopur)
Meena, Shri Raghuvir Singh (Udaipur)
Meena, Dr. Kirodi Lal (Dausa)

Meghe, Shri Datta (Wardha)

Meghwal, Shri Arjun Ram (Bikaner)
Meghwal, Shri Bharat Ram (Sriganganagar)
Meinya, Dr. Thokchom (Inner Manipur)
Mirdha, Dr. Jyoti (Nagaur)

Mishra, Shri Govind Prasad (Sidhi)

Mishra, Shri Mahabal (West Delhi)

14



05.08.2013

Misra, Shri Pinaki (Puri)

Mitra, Shri Somen (Diamond Harbour)
Mohan, Shri P.C. (Bangalore Central)
Mohapatra, Shri Sidhant (Berhampur)
Moily, Shri M. Veerappa (Chikkballapur)
Mukherjee, Shri Abhijit (Jangipur)

Munda, Shri Karia (Khunti)

Munde, Shri Gopinath (Beed)

Muniyappa, Shri K.H. (Kolar)

Muttemwar, Shri Vilas (Nagpur)

Nagar, Shri Surendra Singh (Gautam Budh Nagar)
Nagpal, Shri Devendra (Amroha)

Naik, Dr. Sanjeev Ganesh (Thane)

Naik, Shri P. Balram (Mahabubabad)
Naik, Shri Shripad Yesso (North Goa)
Namdhari, Shri Inder Singh (Chatra)
Napoleon, Shri D. (Perambalur)

Nagqvi, Shri Zafar Ali (Kheri)

Narah, Shrimati Ranee (Lakhimpur)
Narayanrao, Shri Sonawane Pratap (Dhule)
Narayanasamy, Shri V. (Puducherry)
Naskar, Shri Gobinda Chandra (Bangaon)
Natarajan, Shri P.R. (Combatore)
Natrajan, Kumari Meenakshi (Mandsaur)
Nirupam, Shri Sanjay (Mumbai North)
Nishad, Capt. Jai Narain Prasad (Muzaffarpur)
Noor, Shrimati Mausam (Maldaha Uttar)
Ola, Shri Sis Ram (Jhunjhunu)

15



05.08.2013

Owaisi, Shri Asaduddin (Hyderabad)
Pakkirappa, Shri S. (Raichur)

Pal, Shri Jagdambika (Domariyaganj)

Pal, Shri Rajaram (Akbarpur)

Pala, Shri Vincent H. (Shillong)
Palanimanickam, Shri S.S. (Thanjavur)
Panda, Shri Baijayant (Kendrapara)

Panda, Shri Prabodh (Midnapore)

Pandey, Dr. Vinay Kumar (Shrawasti)
Pandey, Kumari Saroj (Durg)

Pandey, Shri Gorakhnath (Bhadohi)

Pandey, Shri Rakesh (Ambedkar Nagar)
Pandey, Shri Ravindra Kumar (Giridih)

Pangi, Shri Jayaram (Koraput)

Paranjpe, Shri Anand Prakash (Kalyan)
Paswan, Shri Kamlesh (Bansgaon)

Patasani, Dr. Prasanna Kumar (Bhubaneswar)
Patel, Shri Bal Kumar (Mirzapur)

Patel, Shri Deoraj Singh (Rewa)

Patel, Shri Devji M. (Jalore)

Patel, Shri Dinsha (Kheda)

Patel, Shri Kishanbhai V. (Valsad)

Patel, Shri Lalubhai Babubhai (Daman & Diu)
Patel, Shri Nathubhai Gomanbhai (Dadra & Nagar Haveli)
Patel, Shri Praful (Bhandara-Gondiya)

Patel, Shri R.K. Singh (Banda)

Patel, Shri Somabhai Gandalal Koli (Surendranagar)
Patel, Shrimati Jayshreeben (Mahesana)
Pathak, Shri Harin (Ahmedabad East )

16



05.08.2013

Patil, Dr. Padmasinha Bajirao (Osmanabad)
Patil, Shri A.T. Nana (Jalgaon)

Patil, Shri C.R. (Navsari)

Patil, Shri Danve Raosaheb (Jalna)

Patil, Shri Sanjay Dina (Mumbai North East)
Patil, Shri Pratik (Sangli)

Patle, Shrimati Kamla Devi (Janjgir-Champa)
Paul, Shri Tapas (Krishnanagar)

Pawar, Shri Sharad (Madha)

Pilot, Shri Sachin (Ajmer)

Potai, Shri Sohan (Kanker)

Prabhakar, Shri Ponnam (Karimnagar)
Pradhan, Shri Amarnath (Sambalpur)
Pradhan, Shri Nityananda (Aska)

Prasada, Shri Jitin (Dhaurhara)

Premdas, Shri (Etawah)

Punia, Shri P. L. (Barabanki)

Purandeswari, Shrimati D. (Visakhapatnam)
Purkayastha, Shri Kabindra (Silchar)
Radadiya, Shri Vitthalbhai Hansrajbhai (Porbandar)
Raghavan, Shri M.K. (Kozhikode)
Raghavendra, Shri B.Y. (Shimoga)

Rahman, Shri Abdul (Vellore)

Rai, Shri Prem Das (Sikkim)

Raja, Shri A. (Nilgiris)

Rajagopal, Shri L. (Vijayawada)

Rajbhar, Shri Ramashankar (Salempur)
Rajendran, Shri C. (Chennai South)

Rajesh, Shri M.B. (Palakkad)

17



05.08.2013

Raju, Shri M.M. Pallam (Kakinada)
Rajukhedi, Shri Gajendra Singh (Dhar)

Ram, Shri Purnmasi (Gopalganj)
Ramachandran, Shri Mullappally (Vadakara)
Ramasubbu, Shri S.S. (Tirunelveli)
Ramkishun, Shri (Chandauli)

Ramshankar, Prof. (Agra)

Rana, Shri Jagdish Singh (Saharanpur)

Rana, Shri Kadir (Muzaffarnagar)

Rana, Shri Rajendrasinh (Bhavnagar)

Rane, Shri Nilesh Narayan (Ratnagiri-Sindhudurg)
Rao, Dr. K.S. (Eluru)

Rao, Shri K. Chandrasekhar (Mahbubnagar)
Rao, Shri K. Narayan (Machilipatnam)

Rao, Shri Nama Nageswara (Khammam)

Rao, Shri Rayapati Sambasiva (Guntur)
Rathod, Shri Ramesh (Adilabad)

Rathwa, Shri Ramsinh (Chhota Udaipur)
Rawat, Shri Ashok Kumar (Misrikh)

Rawat, Shri Harish (Haridwar)

Ray, Shri Bishnu Pada (Andaman & Nicobar Islands)
Ray, Shri Rudramadhab (Kandhamal)

Reddy, Shri Anantha Venkatarami (Anantapur)
Reddy, Shri Gutha Sukhender (Nalgonda)
Reddy, Shri K.J.S.P (Kurnool)

Reddy, Shri K.R.G. (Bhongir)

Reddy, Shri M. Raja Mohan Reddy (Nellore)
Reddy, Shri M. Sreenivasulu(Ongole)

Reddy, Shri M. Venugopala (Narasaraopet)

18



05.08.2013

Reddy, Shri S. Jaipal (Chelvella)

Reddy, Shri S.P.Y. (Nandyal)

Reddy, Shri Y.S. Jagan Mohan (kadapa)
Riyan, Shri Baju Ban (Tripura East)
Roy, Prof. Saugata (Dum Dum)

Roy, Shri Arjun (Sitamarhi)

Roy, Shri Mahendra Kumar (Jalpaiguri)
Roy, Shri Nripendra Nath (Cooch Behar)
Roy, Shrimati Shatabdi (Birbhum)
Ruala, Shri C.L. (Mizoram)

Sachan, Shri Rakesh (Fatehpur)

Saha, Dr. Anup Kumar (Bardhman East)
Sahay, Shri Subodh Kant (Ranchi)

Sahu, Shri Chandu Lal (Mahasamund)
Sai, Shri Vishnu Dev (Raigarh)

Sai Prathap, Shri A.(Rajampet)

Sampath, Shri A. (Attingal)

Sangma, Kumari Agatha (Tura)

Sanjoy, Shri Takam (Arunachal West)
Sardinha, Shri Francisco Cosme (South Goa)
Saroj, Shri Tufani (Machhlishahr)

Saroj, Shrimati Sushila (Mohanlalganj)
Satpathy, Shri Tathagata (Dhenkanal)
Satyanarayana, Shri Sarvey (Malkajgiri)
Sayeed, Shri Hamdullah (Lakshadweep)
Scindia, Shri Jyotiraditya M. (Guna)
Scindia, Shrimati Yashodhara Raje (Gwalior)
Selja, Kumari (Ambala)

Semmalai, Shri S. (Salem)
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Sethi, Shri Arjun Charan ( Bhadrak)

Shah, Shrimati Mala Rajya Laxmi (Tehri Garhwal)
Shanavas, Shri M.I. (Wayanad)

Shantha, Shrimati J. (Bellary)

Sharma, Dr. Arvind Kumar (Karnal)

Shariq, Shri S.D. (Baramulla)

Sharma, Shri Jagdish (Jahanabad)

Sharma, Shri Madan Lal (Jammu)

Shekhar, Shri Neeraj (Ballia)

Shekhawat, Shri Gopal Singh (Rajsamand)
Shetkar, Shri Suresh Kumar (Zaheerabad)
Shetti, Shri Raju (Hatkanangle)

Shinde, Shri Sushilkumar (Solapur)

Shivaji, Shri Adhalrao Patil (Shirur)
Shivkumar, Shri K alias].K. Ritheesh (Ramanathapuram)
Shukla, Shri Balkrishna Khanderao (Vadodara)
Sibal, Shri Kapil (Chandni Chowk)
Siddeshwara, Shri G.M. (Davangere)

Sidhu, Shri Navjot Singh (Amritsar)

Singh, Chaudhary Lal (Udhampur)

Singh, Dr. Bhola (Nawada)

Singh, Dr. Raghuvansh Prasad (Vaishali)
Singh, Dr. Sanjay (Sultanpur)

Singh, Rajkumari Ratna (Pratapgarh)

Singh, Rao Inderjit (Gurgaon)

Singh, Shri Ajit (Baghpat)

Singh, Shri Bhoopendra (Sagar)

Singh, Shri Brijbhushan Sharan (Kaiserganj)
Singh, Shri Dhananjay (Jaunpur)
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Singh, Shri Dushyant (Jhalawar)

Singh, Shri Ganesh (Satna)

Singh, Shri [jyaraj (Kota)

Singh, Shri Jagdanand ( Buxar)

Singh, Shri Jaswant (Darjeeling)

Singh, Shri Jitendra (Alwar)

Singh, Shri Kalyan (Etah)

Singh, Shri Mahabali (Karakat)

Singh, Shri Murari Lal (Sarguja)

Singh, Shri N. Dharam (Bidar)

Singh, Shri Pashupati Nath (Dhanbad)
Singh, Shri Prabhu Nath (Maharajganj)
Singh, Shri Pradeep Kumar (Araria)

Singh, Shri R.P.N. (Kushinagar)

Singh, Shri Radha Mohan (Purvi Champaran)
Singh, Shri Radhe Mohan (Ghazipur)

Singh, Shri Rajiv Ranjan Singh alias Lalan (Munger)
Singh, Shri Rajnath (Ghaziabad)

Singh, Shri Rakesh (Jabalpur)

Singh, Shri Ratan (Bharatpur)

Singh, Shri Ravneet (Anandpur Sahib)
Singh, Shri Rewati Raman (Allahabad)
Singh, Shri Sukhdev (Fatehgarh Sahib)
Singh, Shri Sushil Kumar (Aurangabad)
Singh, Shri Uday (Purnea)

Singh, Shri Uday Pratap (Hoshangabad)
Singh, Shri Vijay Bahadur (Hamirpur, U. P.)
Singh, Shri Yashvir (Nagina)

Singh, Shrimati Meena (Arrah)
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Singh, Shrimati Pratibha (Mandi)

Singh, Shrimati Rajesh Nandini (Shahdol)
Singh Deo, Shri Kalikesh Narayan (Bolangir)
Singla, Shri Vijay Inder (Sangrur)

Sinha, Shri Shatrughan (Patna Sahib)
Sinha, Shri Yashwant (Hazaribagh)
Siricilla, Shri Rajaiah (Warangal)
Sivaprasad, Dr. N.(Chittoor)

Sivasami, Shri C. (Tiruppur)

Solanki, Dr. Kirit Premjibhai (Ahmedabad West)
Solanki, Shri Bharatsinh (Anand)

Solanki, Shri Dinubhai (Junagarh)
Solanki, Shri Makansingh (Khargone)
Soren, Shri Shibu (Dumka)

Sudhakaran, Shri K. (Kannur)

Sugavanam, Shri E.G. (Krishnagiri)
Sugumar, Shri K. (Pollachi)

Suklabaidya, Shri Lalit Mohan (Karimganj)
Sule, Shrimati Supriya (Baramati)

Suman, Shri Kabir (Jadavpur)

Suresh, Shri Kodikkunnil (Mavelikkara)
Sushant, Dr. Rajan (Kangra)

Swamy, Shri Janardhana (Chitradurga)
Swaraj, Shrimati Sushma (Vidisha)

Tagore, Shri Manicka (Virudhunagar)
Tamta, Shri Pradeep (Almora)

Tandon, Shri Lalji (Lucknow)

Tandon, Shrimati Annu (Unnao)

Tanwar, Shri Ashok (Sirsa)
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Tarai, Shri Bibhu Prasad (Jagatsinghpur)
Taviad, Dr. Prabha Kishor (Dahod)

Taware, Shri Suresh Kashinath (Bhiwandi)
Tewari, Shri Manish (Ludhiana)

Thakor, Shri Jagdish (Patan)

Thakur, Shri Anurag Singh (Hamirpur, H.P.)
Thamaraiselvan, Shri R. (Dharmapuri)
Thambidurai, Dr. M. (Karur)

Tharoor, Dr. Shashi (Thiruvananthapuram)
Thirumaavalavan, Shri Thol (Chidambaram)
Thomas, Prof. K.V. (Ernakulam)

Thomas, Shri P.T. (Idukki)

Tirath, Shrimati Krishna (North West Delhi)
Tirkey, Shri Manohar (Alipurduar)

Tiwari , Shri Bhisma Shankar alias Kushal (Sant Kabir Nagar)
Tomar, Shri Narendra Singh (Morena)
Toppo, Shri Joseph (Tezpur)

Trivedi, Shri Dinesh ( Barrackpur)

Tudu, Shri Laxman (Mayurbhanj)

Udasi, Shri Shivkumar (Haveri)

Upadhyay, Shrimati Seema (Fatehpur Sikr1)
Vardhan, Shri Harsh (Maharajganj, U.P.)
Vasava, Shri Mansukhbhai D. (Bharuch)
Venugopal, Dr. P. (Tiruvallur)

Venugopal, Shri D. (Tiruvannamalai)
Venugopal, Shri K.C. (Alappuzha)

Verma, Shri Sajjan (Dewas)

Verma, Shri Beni Prasad (Gonda)

Verma, Shrimati Usha (Hardoi)
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Vijaya Shanthi, Shrimati M. (Medak)
Vijayan, Shri A.K.S. (Nagapattinam)
Vishwanath, Shri Adagooru H. (Mysore)
Vishwanath Katti, Shri Ramesh (Chikkodi)
Viswanathan, Shri P. (Kancheepuram)
Vivekanand, Dr. G. (Peddapally)

Vundavalli, Shri Aruna Kumar (Rajahmundry)
Vyas, Dr. Girija (Chittorgarh)

Wakchaure, Shri Bhausaheb Rajaram (Shirdi)
Wankhede, Shri Subhash Bapurao (Hingoli)
Wasnik, Shri Mukul (Ramtek)

Yadav, Prof. Ranjan Prasad (Pataliputra)
Yadav, Shri Arun (Khandwa)

Yadav, Shri Dharmendra (Badaun)

Yadav, Shrimati Dimple (Kannauj)

Yadav, Shri Dinesh Chandra (Khagaria)
Yadav, Shri Hukmadeo Narayan (Madhubani)
Yadav, Shri Anjankumar M. (Secundrabad)
Yadav, Shri Madhusudan (Rajnandgaon)
Yadav, Shri Mulayam Singh (Mainpuri)
Yadav, Shri Om Prakash (Siwan)

Yadav, Shri Ramakant (Azamgarh)

Yadav, Shri Sharad (Madhepura)

Yaskhi, Shri Madhu Goud (Nizamabad)
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OFFICERS OF LOK SABHA

THE SPEAKER

Shrimati Meira Kumar

THE DEPUTY SPEAKER
Shri Karia Munda

PANEL OF CHAIRMEN

Shri Basu Deb Acharia
Shri P.C. Chacko
Shrimati Sumitra Mahajan
Shri Inder Singh Namdhari
Shri Franciso Cosme Sardinha
Shri Arjun Charan Sethi
Dr. Raghuvansh Prasad Singh
Dr. M. Thambidurai
Shri Satpal Maharaj
Shri Jagdambika Pal

SECRETARY GENERAL
Shri T.K. Viswanathan
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Dr. Manmohan Singh

Shri A.K. Antony

Shri Sharad Pawar

Shri P. Chidambaram

Shri Ghulam Nabi Azad

Shri Sushilkumar Shinde

Shri M. Veerappa Moily

Dr. Farooq Abdullah

Shri S. Jaipal Reddy

Shri Sis Ram Ola

Shri Kamal Nath
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COUNCIL OF MINISTERS

CABINET MINISTERS

The Prime Minister and also in-charge of the Ministries/
Departments not specifically allocated to the charge of any
Minister viz.:

(1) Ministry of Personnel, Public Grievances and Pensions;
(i) Ministry of Planning;

(ii1) Department of Atomic Energy; and

(iv) Department of Space.

The Minister of Defence

The Minister of Agriculture and Minister of Food
Processing Industries

The Minister of Finance

The Minister of Health and Family Welfare

The Minister of Home Affairs

The Minister of Petroleum and Natural Gas

The Minister of New and Renewable Energy

The Minister of Science and Technology and Minister of

Earth Sciences

The Minister of Labour and Employment

The Minister of Urban Development and Minister of
Parliamentary Affairs
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Shri Ajit Singh

Shri Vayalar Ravi

Shri Mallikarjun Kharge

Shri Oscar Fernandes

Shri Kapil Sibal

Shri Anand Sharma

Kumari Selja

Dr. Girija Vyas

Shri G.K. Vasan

Shri Praful Patel

Shri Shriprakash Jaiswal

Shri Salman Khursheed

Shri V. Kishore Chandra
Deo

Shri Beni Prasad Verma
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The Minister of Civil Aviation

The Minister of Overseas Indian Affairs

The Minister of Railways

The Minister of Road Transport and Highways

The Minister of Communications and Information
Technology and Minister of Law and Justice

The Minister of Commerce and Industry

The Minister of Social Justice and Empowerment

The Minister of Housing and Urban Poverty Alleviation
The Minister of Shipping

The Minister of Heavy Industries and Public Enterprises
The Minister of coal

The Minister of External Affairs

The Minister of Tribal Affairs and Minister of Panchayati
Raj

The Minister of Steel
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Shri Jairam Ramesh The Minister of Rural Development

Shri K. Rahman Khan The Minister of Minority Affairs

Shri Dinsha Patel The Minister of Mines

Shri M.M. Pallam Raju The Minister of Human Resource Development
Shri Harish Rawat The Minister of Water Resources

Shrimati Chandresh Kumari The Minister of Culture

Dr. K.S. Rao The Minister of Textiles
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MINISTERS OF STATE (INDEPENDENT CHARGE)

Shrimati Krishna Tirath

Prof. K.V. Thomas

Shri Srikant Jena

Shrimati Jayanthi Natarajan

Shri Paban Singh Ghatowar

Shri Jyotiraditya M. Scindia

Shri K.H. Muniyappa

Shri Bharatsinh Solanki

Shri Sachin Pilot

The Minister of State of the Ministry of Women and Child
Development

The Minister of State of the Ministry of Consumer Affairs,
Food and Public Distribution

The Minister of State of the Ministry of Statistics and
Programme Implementation and Minister of State of the
Ministry of Chemical and Fertilizers

The Minister of State of the Ministry of Environment and
Forests

The Minister of State of the Ministry of Development of
North Eastern Region and Minister of State in the Ministry
of Parliamentary Affairs

The Minister of State of the Ministry of Power

The Minister of State of the Ministry of Micro, Small and
Medium Enterprises

The Minister of State of the Ministry of Drinking Water
and Sanitation

The Minister of State of the Ministry of Corporate Affairs
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Shri Jitendra Singh The Minister of State of the Ministry of Youth Affairs and
Sports and Minister of State in the Ministry of Defence

Shri Manish Tewari The Minister of State of the Ministry of Information and
Broadcasting

Dr. K. Chiranjeevi The Minister of State of the Ministry of Tourism
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Shri E. Ahamed

Shri Mullappally
Ramachandran

Shri V. Narayanasamy

Shrimati D. Purandeswari

Shrimati Panabaka Lakshmi

Shri Manikrao Hodlya Gavit

Shri Namo Narain Meena
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MINISTERS OF STATE

The Minister of State in the Ministry of External Affairs

The Minister of State in the Ministry of Home
Affairs

The Minister of State in the Ministry of Personnel, Public
Grievances and Pensions and Minister of State in the Prime
Minister's Office

The Minister of State in the Ministry of Commerce and
Industry

The Minister of State in the Ministry of Petroleum and
Natural Gas and Minister of State in the Ministry of
Textiles

The Minister of State in the Ministry of Social Justice and
Empowerment

The Minister of State in the Ministry of Finance

Shrimati Santosh Chowdhary The Minister of State in the Ministry of Health

Shri Jitin Prasada

Shrimati Preneet Kaur

and Family Welfare

The Minister of State in the Ministry of Human Resource
Development

The Minister of State in the Ministry of External Affairs
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Dr. Tushar Chaudhary

Shri Pratik Patil

Shri R.P.N. Singh

Dr. Shashi Tharoor

Shri Pradeep Jain

Shri K. C. Venugopal

Dr. Charan Das Mahant

Shri Milind Deora

Shri Rajeev Shukla

Shri Kodikkunnil Suresh

Shri Tariq Anwar
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The Minister of State in the Ministry of Road Transport and
Highways

The Minister of State in the Ministry of Coal

The Minister of State in the Ministry of Home Affairs

The Minister of State in the Ministry of Human Resource
Development

The Minister of State in the Ministry of Rural Development

The Minister of State in the Ministry of Civil Aviation

The Minister of State in the Ministry of Agriculture and
Minister of State in the Ministry of Food Processing
Industries

The Minister of State in the Ministry of Communications
and Information Technology and Minister of State in the
Ministry of Shipping

The Minister of State in the Ministry of Parliamentary
Affairs and Minister of State in the Ministry of Planning

The Minister of State in the Ministry of Labour and
Employment

The Minister of State in the Ministry of Agriculture and
Minister of State in the Ministry of Food Processing
Industries
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Shri K.J.S.P. Reddy

Shrimati Ranee Narah

Shri Adhir Chowdhury

Shri Abu Hasem Khan
Choudhury

Shri Sarvey Satyanarayana

Shri Ninong Ering

Shrimati Deepa Dasmunsi

Shri P. Balram Naik

Dr. Kruparani Killi

Shri Lalchand Kataria

Dr. E.M.S. Natchiappan

Shri Jesudasu Seelam
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The Minister of State in the Ministry of Railways

The Minister of State in the Ministry of Tribal Affairs

The Minister of State in the Ministry of Railways

The Minister of State in the Ministry of
Health and Family Welfare

The Minister of State in the Ministry of Road Transport and
Highways

The Minister of State in the Ministry of Minority Affairs

The Minister of State in the Ministry of Urban
Development

The Minister of State in the Ministry of Social Justice and
Empowerment

The Minister of State in the Ministry of Communications
and Information Technology

The Minister of State in the Ministry of Rural Development

The Minister of State in the Ministry of Commerce and
Industry

The Minister of State in the Ministry of Finance
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LOK SABHA DEBATES

Vol. XXXIV

First day of the Fourteenth Session of Fifteenth Lok Sabha No.1

LOK SABHA

Monday, August 5, 2013/Sravana 14, 1935 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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NATIONAL ANTHEM

The National Anthem was played

11.01 hrs.
MEMBERS SWORN

e HEGAT ¢ bl R |
HETataa @ & gy e
st gyl R (Wemeriw) @0 #eA, 89 A Hioigd # forg R fay gU 9 ok g9 R A
foran gam fier 2
IeeT HESAT ¢ 3T fE=ar ¥ ufqu|
Moy RE 0 4 R 9 e @ g, R g9 v I 8, dfdbT MU I8 Hiey P
WIS BT STSH AT H WA PR a1 A |
Shri Prabhu Nath Singh (Maharajganj)
Shri Haribhai Chaudhary (Banaskantha)
Shri Vithalbhai Hansrajbhai Radadiya (Porbandar)
Shrimati Pratibha Singh (Mandi)
Shri Prasun Banerjee (Howrah)E



krr
C1 followd
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11.10 hrs
INTRODUCTION OF MINISTERS

THE PRIME MINISTER (DR. MANMOHAN SINGH): Madam Speaker, with
your permission, I wish to introduce to you and, through you, to this august House

my colleagues who have recently been inducted into the Council of Ministers.

Cabinet Ministers
Shri Sis Ram Ola Minister of Labour and Employment
Shri Oscar Fernandes Minister of Road Transport and
Highways
Dr.Girija Vyas Minister of Housing and Urban Poverty
Alleviation
Dr. K.S. Rao Minister of Textiles

Ministers of State
Shri Manikrao Hodlya Gavit Minister of State in the Ministry of
Social Justice and Empowerment

Shrimati Santosh Chowdhary Minister of State in the Ministry of
Health and Family Welfare

Dr. E.M. Sudarsana Natchiappan Minister of State in the Ministry of
Commerce and Industry

Shri Jesudasu Seelam Minister of State in the Ministry of
Finance
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11.13 hrs.
OBITUARY REFERENCES

A WA ¢ AT G0, S [T DI A8 YaYd Al FaA v vTe, Ao b,
AN e, fIEmeRY gad, UH. S, RAdR 91 wifed, S gsRier a|l, gy Areq,
PR 86 © WS (U & IR | giud B gl

£ fs e B | AU B G I U1 S [A8R & Aleiar Wey afes
&= &1 afaffda fearl

N RIS 1972 W 1974 T (S8R AU W91 & Hew W B

s RIS U gAY Aige I IR I/ QT Ued W W T TA |9 AT B qe
& W # B

s v vTE @1 e 80 99 I Mg H 11 SMa%l, 2013 Bl yeaT H gl

3t AE=s HAT 1996 ¥ 1997 TP WREA! dldb G & FaR 5| I/ Al AL
TRl b SRR A9ard frara &3 &1 gfafie fea

oft HHT HFUSY AT TR fAe YRl & e B 3R S| BANe fagm
JHT H fauer & a1 & WU § W B A

T AEIYGY 3R BARIIG B IRBRI § HAT T

# WE BAT DI 62 IY DI Y H BRIG ® a&R fofd # SIRA &1 4 25 g,

2013 &I Th TRl 89 H BT B o AT

st AW THETrST 2004 ¥ 2009 dF diGEdl dAlb AT B e U S/ BYA D
qpaqRd daar fara &= &1 gfaffea fear|
St TEIST 1977 ¥ 2001 96 B IR B (AU I & IS 3N P WRHR H

gRagd 3R M H3r Tl
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£ TS Yb GATT WiAS I IR IvM Sl Giee dedl @ afRfa qon 9
QTN 3R AN IUHH FATAT B WEREHET AT & Je & w0 H &1 |
S AT THST B (G 77 99 B AP H 5 I[A, 2013 Bl HRA b YUl A

gl

AN femeRu e 1S IR A6 9 B 9 B

AN gad 7 gAY A qrEdl 3R qradi A Sqdl dAih GHT H ATl HET YSq B qellel
ISR, HETY< 3R AR G9ar f~ared &3 o1 gfaiee fharl

AT AREdE S Yo 7 Dd ARG AT 3R AebIRal ATy, o #=res
3R ST e HAT | A B w0 H BRI [BAT R T AN HETerl § ey I w3
3R SuHA W RS 9 odf <l W H AME g [ HAed &I Wil aifd &
T | IBIF Ps <A B AT B AR Seqa T (R el & Waad-99Re § WRA 6l
gfaffeca fmarl 1976 # fRje sriarel™ @ a1 AT & FRIST ) e &l

S faEmreRe gad awR Ol & SiRA =1l 3§ Taell 89 § R W ¥ °919d g,

ST Bel@™ad 11 [, 2013 Bl 83 ¥ &I ATY H Y H ! <8< 8l T

st T, S 1980 ¥ 1999 T AMTEIg & ARG FWG fataq &F @
gfafia = gY, Adl W IRl Al 99 & Fe T

d 1971 ¥ 1976 T Aferrg Qe G491 & Wew W) 2|

Uh | Aibe & w9 4 A S T uraber |fifd, it affa, e ek facsh
Al FET ARl |fed sme AR & We & w9 W SR fBanl 9 e wErer s
TS HATCR, TN HATC, WTe THEHRU &N JATe, HiY HATAT R FAR FATAT Dl
ENGNE TSI E IO

s U9, S BT <8I 84 d¥ B AP H ANRBISH, ARG W 21 S[A, 2013 DI

ol
2 e are wiee HERISE & Porar Gqad fates a3 b1 g wRd gy,
HHI: 1977 H 1979 TP 3R 1984 I 1989 I Bl 3R ISl il A9 & Ia 2|
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s urfee 1957 H Hrgs fAETA9T 3R 1962 W 1977 AT 1980 H 1984 Th HERI
U & 9e 9| 9 "ERT fagmwr § qar ufauer ofik werTg, g § fafr=
Al & dewr 1 o

T faftre wie & w0 7 5 wifed o1 Wiadmed 9ffa & 9ew & w0 | SR el

£ qIfee &1 HERTSE © Udel ¥ Al 24 S[A, 2013 &1 87 a¥ &I Y H e &

1. TSP’ gl [IER & wnfsa d9dy fafes e | 1984 W 1989 O 3MTodl
b U & T |

T IR WS & W0 W IR 99T Ued TR W Y A ddeft afRfa & aew & w0
H 3fUe AT Y& il

25 S, 2013 &1 72 A4 DI MY ¥ 1. TAT BT e fQeetl F gl

S YUY Aqed 99 1980 W 1989 Tb W YW b WM Aqard fate-erd @
afaf~fe & w0 d wradi 3R 3adl dih FHT & qad |

St F1eg T HRiEE & fog 7o yow g 9w & we W 2

Uh gAY AiAE ® W4 H M Ied 7 99 1985 H NI AN AR & qurafad &
w0 H BRI el

£ YUY Aeq Bl g facell H 26 S, 2013 DI 67 a9 Bl MY F (e 8 w2l

S WA qavT Rrafern ToR @ S[ANTe W9e Matea-ay & ey &
# a9 1991 W 9Y 2004 T ], AREd], TREd! AR ARedl b AT Bl T <

U ARY AWiEE & W H S8 dY 2003-2004 & SR UHST 3R AP AT H
Do S HA qAT WG B HA B W0 H BRI [BAT 98 Py A AR B AG™
El o, e iR wrenfie! ddel |fafa, wafeRer ok 99 et afaf, s [@ue
Wﬁﬂﬁﬁ,ﬁﬁﬂ&fﬁ,%é@ﬂﬁﬁﬁ%ﬂﬁﬁwwsﬁﬂﬁﬁwﬁa%lg
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I ¥ siftrgay afafa & 9uafa & W 7 W e fRarl 98 waiaRer iR 99

AT AT Yol HATTT ) TollgdR FAfadl b e Wt off | et wiar <axrer fRafern

1 ORI & S[ANTG § 28 S, 2013 DI 58 a9 b1 g A e 8 T

st R @St ToRE & AN Dicl W Mafem-a3 @1 afafifae $a gy ad
1991 ¥ 1996 TP R q¥ 2004 A 2009 TP HHY: Al IR Hlegd] Ald FHT B TG |
2 Arasl a9 1975 ¥ 1985 & &4 &1 BRIGIA & U JoRIT g |91 & qawg WY 8| Iy
g 2N @raeT ¥ AFa S e ddet afifa ek I @ de@i I el @ srufRfa
He AR & dowr & w0 H B [HA1l 27 sRRGE arast b1 ORI & gDl § 82 Y
@I Y H 29 I[F, 2013 BT e & w47

£ TR @S g9 1971 W 99 1984 T Yradi, Bl R Adl Al qH1 & Ja &
JoT IR Ufeed del @ glael Aqary Mates-aa o1 ufaffec fearl 9 ad 1986 ¥ 1993
T QI IR AT QT & W ST | 2 q@Sll 1957 I 1962 b UIRaH d¥Tel fAgr |qHT &
e 1 @ U gAY W¥Efdg, gudl A1 JAT WA AT 2 Sl A gareri
Fdeft |l ok fem 9fffd & waw 1 30 ¥R Esit &1 (o9 99 a¥ @t g W 18 TS,
2013 P DIABIT H FAT|

2 Geiie e @F SR U & HodEe Gaa Maed &9 & gfaHe & w0 3
3edl ol AU & W | 4 a9 1974 A 1984 TP T IR o G9 & W W T

TR A9Edg S WH A 9y, 99 SR Uded HAT H ISHEl dl AR {3
(Fae= 99R) R faqer @3 | w41 & WU H Bl fea

St WF A 99 1989 ¥ 1991 T WAl & ASYUTA AT a9 1991 A 1999 Th Hich
@ AT B UG BT FEAHG ATl 39 3/@fd & SR Sl HERT, 3R HRel Al ol
affaRed gHR FWTelT| e & &= H 3o Ry 3fY @l S Sl Sifex gaq HHIRId
Bl & ARN (B & Fe & w0 § a1 S Hfern fawafdaraa & panfeufa & w0
H A B fHar] & geile siem W o1 ad 94 99 & Y H 20 JAE, 2013 B ool H

g3l
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2 TPV FUR AT a4 1980 ¥ 1991 AP Wdl, M4l R Al b AH B He
R I IR IR Yo B el 3R R wwey Faras-a &1 gt fFarl vs
TR HHEAg A1 8% 1 1984-85 3R 1985-86 @ QNI HHL: Holl AR g HATT H
T WA B W0 H BRI ATl a9 1989-90 H 9 Buid TN SR Amvrey HA W 9 N
ANy AT B g e SR fagw dor fawm SR dEnfie wAte o wRmRiErsE
AR & W TS 2| 2N 319U HAR A8 Bl 69 AN Bl Y H 25 Jdlg, 2013 B TSId
H e 2

B dYd Ai¥al & [EF W TR A6 A PR & q g v g 6 7w |
3eh AW URART DI BN HGY AU B F A A1 2

AT WA, S AIE, 2013 § 9N AN, YT 3R AHHP q16 A ITRETS B
Rretl # Aree famTereilell g8 €1 39 3MYdYd UTdhidd ATUal H 9gd F$! Al § Al S
TATS, BRI §Y QAT ATqdT B Y T gHD Tl FARI TR o1 BRI ¥ faRenfya & g
%Eﬁﬁm@m@um@maﬂw%ﬁaﬁwzscﬂ 2013 &1 SHSARR &1 1T,

RTe helva<ad a1 gl & Ui JaRl 9T Uss qaTRadl & 97 8 T |

qg T ITRMEUS § g I 3R AT B HIPR B R T8N G AT Wb A<
IRaRl & TR 1ot FIGT e FHit 2, W B "Rl & MY @RI BN DI HIAT B 2
Y8 FHT AR Il A1, WA g 1, ARA-foread AT g, IS ATar Hiee del el
AHT qSHh WIST & d8IgR SaMI a2 Med BRI H ool Q4T WIS & S99 HHAT BT
e ol &, e fauda R § e &1 e fear 21 89 o= ami
B A WRIET B 7, e ] W 9 g9 st § qganT e

U @S el |, BRRTg & g&R ] § 25 Hs, 2013 &I U 7avfell 8Hcl H
IR ST AiEd JICogd Rl AR 1Y 3R Bl 374 910 8l Y|

24 S, 2013 B TR H I B Fiihel W Y U IMHarGl gl H A1 D AT
STa 2EIS 8 Y AT SN 3T "RIe & Y|
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2 TS, 2013 B TREUS YT GADBI § gU ToAdal 89l H U Gford 3fdierdh
Afed ©e gforaedl AR Y| I8 Fed U SHRRAYU 9 i 6l HoR vl H e -l
gl

T ged fder® e § f@rR & 9ru R # 16 Jaurs, 2013 &1 U wAffid
ferme & AoA-favTaaar & SRV dg9 i IR U IAI8Y B I 89 B gad1 fretl gl

W A ATl §t FHReA @ U 24 Jdls, 2013 DI §s YA gHCA I 89 dgd
5@ Tgar ¢l 89 difdl 3R S uRel & Ui T8l e Yhe B § SR Hie il
® Y W B Bl BT DA B

faAi® 30 ez, 2013 B ACRAM & TG el H Th Whel a9 Dl oo A [red
BF IR TRE Wpell gedi b AR S 3R A9 3 D 1A 814 bl a1 f¥eil 2l

faqtis 1 3T, 2013 B S B BaEe Wiied el # W< & I dog A
DI Uh a9 D AR H IR S & SR T ATeid AR & g S DI a1 el gl

gg [ o9 Q4 AT IR ST TER Wieh Fe el & UaH Wb e qRaRi &
AT IOt FIGT yehe AR B BF Tee afddl & @Rd @R A a gEesT dd Bl

39 |91 A SufRrd Hew fedva afdal & @ A o€l R HiF @S gl

11.25 hrs.

The Members then stood in silence for short while.
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MADAM SPEAKER: The House will now take up Question Hour.
... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Madam, I have given notice for

suspension of Question Hour... (Interruptions)

11.29 hrs
At this stage, Shri M.Venugopala Reddy, Shri N.Kristappa and some other hon.
Members came and stood on the floor near the T able.E
... (Interruptions)
11.32 hrs

At this stage, Shri Sansuma Khunggur Bwiswmuthiary and some other hon.
Members came and stood on the floor near the Table.
... (Interruptions)

MADAM SPEAKER: What are you doing? Shri Bwiswmuthiary, I will give you
a chance in the ‘Zero Hour’. Please go back to your seat.

... (Interruptions)

e HEISAT ;3T AT 379 Wil TR STHY 98 SsA| 89 3MUh! WY 3R My ff SiRT
AR H qre B F e <A |

... (Interruptions)
MADAM SPEAKER: I will give you a chance in the ‘Zero Hour’.

... (Interruptions)
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MADAM SPEAKER : Now Q. No.1, Shrimati Putul Kumari.

Q. 1)
Mt gger AN @ RIS, IO BT WEREE Ad T8 2, Slo-wol R 9gd Wis-TTS
& T, 39 Y& DI QAN T8l 8 U g, SR R 27 ... (Interruptions)
SHRI SARVEY SATYANARAYANA: There has been tremendous growth in
traffic. The roads have been widened to four lanes and in high density corridors to
six lanes. ... (Interruptions) Further widening beyond sixty metres would involve
large scale demolition of properties. ... (Interruptions) Inherent problems of
existing roads such as level intersections, roads passing through congested areas,
etc. may act as bottlenecks to the traffic and give rise to accidents.
(Interruptions)

Therefore, expressways on entirely a new alignment for high traffic density
corridors are needed to facilitate fast movement of commercial traffic and other
road users. ... (Interruptions)

Due to very high capital cost involved in land acquisition, costing Rs. 15 to
Rs. 20 crore per km.; construction cost of Rs. 30 to Rs. 40 crore per km.; large
scale land acquisition and requirement of environment and forest clearances, wild
life board clearances, coastal regulation zone clearances from the respective
authorities on case to case basis, construction of expressways takes considerable
time for its implementation. ... (Interruptions)

Besides this, there is another Expressway, known as Eastern Peripheral
Expressway having a total cost of Rs. 2,700 crore approved by the PPPAC. It was
bid out twice without success. ... (Interruptions) There has been a general
perception that market has no appetite for such huge projects. ... (Interruptions)
However, based on feasibility studies, it is now expected that the three
Expressways, that is, Vadodara — Mumbai, Delhi — Meerut and Bangalore —

Chennai may attract the investors. ... (Interruptions)
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JeA& TR : MY ST ¥ie R 46 Y| § SR SR # S9! qrer b1 AT g |
.. (e
A& TG : AT AN I e W Aol 1Y
.. (e
& WRIGAT & 3T AN A0 A W At =rel Ssy| 3y JHl &l SRy 3ifar § i Bl
wicpT feam STy |
.. (e
MADAM SPEAKER : Shrimati Putul Kumari, your next supplementary question

please.

... (Interruptions)
MADAM SPEAKER: Hon. Members, I will give you a chance during the ‘Zero
Hour’.

... (Interruptions)
AR gge AR AeTE TSN, § HA Sl § S d18d! g b 59 Urofge &I St I i
TS ©...(a) @ M 1000 fFAHIER TM F1 g1 <hle B, .. (FEUH) SW B a5 g
HA?...(F@EE) #§ g8 W S dredt g P AR 7 fhan fharier e jomn a3 fen

T RY .. ()

SHRI SARVEY SATYANARAYANA: The main criterion for selection of the
expressway corridor will be the traffic volume. The Vadodara — Mumbai corridor,
which is of 400 kms. on National Highway 8, being the highest density corridor,
will be given the top most priority. ... (Interruptions) The other high-density
corridors are Delhi — Chandigarh on National Highway 1 and 22; Bangalore —
Chennai corridor on National Highway 4; Delhi — Jaipur corridor on National
Highway 8; Delhi — Meerut corridor on National Highway 68; Kolkata — Dhanbad
corridor on National Highway 2; and Delhi — Agra corridor on National Highway
2. ... (Interruptions) It was decided that the feasibility study of the Vadodara —
Mumbai corridor and pre-feasibility studies for the other sections may be taken

up. ... (Interruptions) The remaining 600 kms. will be selected out of the routes
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identified above on the basis of traffic volume. ... (Interruptions) Enumber of
expressways with access control are being planned.... (Interruptions) The cost of
construction of an expressway is much higher than that of a normal highway
project due to substantial additional structures and a very high land acquisition
cost because of it being a Greenfield alignment.... (Interruptions) Hence, the user
fee rate for expressway should be more than that of a normal highways....
(Interruptions)

Expressways being Greenfield projects need more capital investment as
compared to normal 4/6-lane highway, therefore higher rate of user fee is required
to make project viable.... (Interruptions)

In 2006, the Cabinet Committee on Economic Affairs in its meeting held on
2" November, 2006 approved 1000 km of Expressway on BOT basis under
NHDP Phase-VI out of the seven stretches which I have already mentioned....
(Interruptions)

In addition to this, the Existing Expressway is this: Ahmedabad-Vadodara
Expressway is in the State of Gujarat with a length of 93.30 km. which was
completed in June 2005 by the Government of India.... (Interruptions)

The other express way is the Eastern Peripheral Expressway covering the
States of Haryana and Uttar Pradesh having a length of 135 km is under
implementation.... (Interruptions)

In the meeting taken by the Prime Minister on 28" June, 2013, a decision
was taken that Vadodara-Mumbai Expressway costing Rs.25,000 crore would be
accelerated for award within the next six months.

MADAM SPEAKER: Shri Arind Kumar Chaudhary — not present.

N R R S1gR ¢ oiegE HEdl, W1 Usdll U¥ AN §dd $HRI Sff B, I9 USd
U B SR AMAG HA S A AE AT 2. (FagH) A R A W H IR AT BIRAS
@ =@ B AN A G SR W STS 0 BT B 48 B ot 2l ... (ag) S qd & wA
I %8 € 3R 3@ & HA 41 €, § ST Dacl Yeb AaTel Yol dredl g b e Al didae
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Je o W g uiifed feaq fef. & fmior gii a1 ok gdiv ¢ gR1 fhar
2...(agr)? @1 I e el § f6 e A aut § 39 9w § vEa gRad & i W)

A6 T TS © A8 SAGR BT 8ed 8 Rifh SABT W HH 98 2| fAeell F oAb SFAaR &l

g5d, STt & 8lgd &1 a9 d< 2l

A 3T BT & | RTa- A9 B8dS BT B 8, 98 AN §< 8l T &l Igf dh
6 TEgv@E & dH | 98 8 W gl A DHad AFEAG HA SN F b faed 2 B pua
FATPRIBR IR A <) U a9 3R U < § wfafed fba 6.0, grsd &1 Faior S gor
87 ... (9uF) R IE Fears el @ (b O P 7w a6l # AREd gsds a9 9,

e IR ot St & WReR | 919 Ui 981 & ARIADI H S99 SISl S ggdol

TR | U R BROT 2 {6 o TR Bl8dsl 991 &8 8 T 2l ... (FagH) $9 WRHR A
%8l & Q¥ gUHT SR ATedl & Ale (48R # 8 =e YoRd H 8 A1 7Y O H 8, I AR A
IR IR Y% 9ol | AR Ul & Y fedE 7 dul b Fe W Py B B @ W
MRTATETE BT e gigdsl W T8 99 U1 g1 HUAT )b JA1 Sff IR § b MREaR 391 #
TS Blsd R e 99 %2 € iR &1 AL i & anuR W Rl 99 %2 87 ... (@)

N 7 FEERE: AW, WY e 7eed | gEl {6 e g8de & aR R 8 @l 22
IfehT T8 U W U A BSHR B 3R I8 $V Il A & <l H SIbl SR O[d1g o Bl

pifrer el It will be placed in the House also if you so direct. But even then, I

would like to say that in the year 2012-13, there was about 2844 km of
construction by the National Highways Authority of India. ... (Interruptions) This

is the highest ever lane constructed in any year. (219gM) TSI & d&d 1T a7 3iR”

UG- 3R FAU-2 & q9g § R BR Ap, A FS Dl gD WHe Ay d 8H
frsTa 1| «ifehe BT dleeie A9 U A 781 &, € U el |alel ¢ MY {7 warel
frsTargy, 89 SR &7 @ oY TR ©

SHRI S. SEMMALALI: I would like to state here that the 12" Plan Working

Committee on Central Road Sector has suggested a few recommendations. [ would

like to briefly state two salient points — firstly, the reduction on rate of tolling after
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recovery of capital cost for public funded projects or after expiry of the concession
period for private investment projects need to be reviewed; secondly, the
remittance from the toll receipts should be entirely ploughed back and earmarked
for maintenance of National Highways. ... (Interruptions) This has also been the
suggestion from all the hon. Members. But no efforts have since been taken to
implement these suggestions so far. May I request the hon. Minister to state when
will the Ministry going to implement the suggestions to improve the maintenance
of National Highways? ... (Interruptions) Are there any constraints from private
players to execute these suggestions? ... (Interruptions)

SHRI SARVEY SATYANARAYANA: Madam, I would like to state the reasons
for slow implementation of Expressways — firstly huge cost of projects — Rs.5,000
to Rs.25,000 crore depending on the project length; cost for land acquisition —
Rs.15 crore approximately per km.; construction cost — Rs.30 crore to Rs.40 crore
per km.; secondly, Cabinet has approved implementation on BOT (Toll) mode.
After feasibility study, it has been found that many projects are not viable on
account of difficulties, experience in respect of land acquisition very high
construction cost and environmental issues; thirdly, Eastern Peripheral
Expressway having a total project cost of Rs.2,700 crore approved by PPPAC was
bid out twice without success. ... (Interruptions) There has been general
perception that market has no appetite for such huge projects. ... (Interruptions)
However, based on feasibility studies, it is now expected that only three
Expressways, that is, Vadodara-Mumbai, Delhi-Meerut and Bangalore-Chennai

may attract the investors. ... (Interruptions)
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Hon. Member have raised certain points, Madam, those would be addressed
separately... (Interruptions)

MADAM SPEAKER: The House stands adjourned till Twelve of the clock.

11.49 hrs

The Lok Sabha then adjourned till
Twelve of the Clock.
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

... (Interruptions)

REFERENCE BY THE SPEAKER

Congratulations to Indian cricket, archery, wrestling
and hockey teams and other sportspersons

12.0 Y2 hrs

At this stage, Shri S.P.Y Reddy, Shri Sansuma Khunggur Bwiswmuthiary
and some other hon. Members came and stood on the floor near the Table.

... (Interruptions)
LAY ALIGAT ¢ 3MY a e & foy gu &R, oy R, il 89 99T < 2 ©1 AR |ad
YIS <, 3T It IR 7 HATY |

... (Interruptions)

Y FqRGAT : MY SgY 3R U Wie Bl 0w BRI |

... (Interruptions)
12.01 hrs

At this stage, Shri S.P.Y Reddy, Shri Sansuma Khunggur Bwiswmuthiary
and some other hon. Members went back to their seats.

MADAM SPEAKER: Hon. Members, I am sure all of you will join me in
extending our felicitations to the Indian Cricket Team for winning the Champions
Trophy beating England in Birmingham on 23 June, 2013 and for a resounding 5-0
win over Zimbabwe in One Day International series on 3 August, 2013.

The House congratulates Indian Archery Team for winning one gold and
two bronze medals in different events in 3™ Archery World Cup Championship in

Medellin, Columbia on 23 July, 2013.
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The House also congratulates Ms. K. Jennitha Anto for becoming the
World Chess Champion for the disabled by winning the 13" World Women's
individual Chess Championship in Velke Losiny, Czech Republic on 24 July,
2013.

The House applauds the Indian Wrestling Team for winning 15 medals
including three gold, nine silver and three bronze, besides winning the Champion
Trophy in free style category in Asian Cadet Championship in Ulaanbaatar,
Mongolia on 28 July, 2013.

Hon. Members, as you are aware, Shri Aditya Mehta has become the first
Indian to win a gold medal in the Men's snooker event in the World Games held at
Cali in Columbia on 30 July, 2013.

The House also congratulates Indian Junior Women Hockey Team for
creating history by winning country's first ever bronze medal in the Junior Women
Hockey World Cup on 4 August, 2013 in Germany.

These exceptional accomplishments are matter of national pride and will
inspire upcoming sportspersons across the country.

We convey our best wishes to Cricket, Archery, Wrestling and Hockey
teams and to Ms. K. Jennitha Anto and Shri Aditya Mehta for their future

endeavours.

... (Interruptions)
12.03 hrs

At this stage, Shri S.P.Y Reddy, Shri Sansuma Khunggur Bwiswmuthiary
and some other hon. Members came and stood on the floor near the Table.

... (Interruptions)
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12.03 2 hrs
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Papers to be laid on the Table; Shri Ghulam Nabi Azad.
THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): I beg to lay on the Table a copy of the Statement (Hindi and
English versions) showing reasons for immediate legislation by promulgation of
the Indian Medical Council (Amendment) Ordinance, 2013 (No. 4 of 2013).
(Placed in Library, See No. LT 9223/15/13)
... (Interruptions)
MADAM SPEAKER: Shri Milind Deora.
... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMANS): I beg to lay on
the Table a copy of the Statement (Hindi and English versions) showing reasons
for immediate legislation by promulgation of the National Food Security
Ordinance, 2013 (No. 7 of 2013).
(Placed in Library, See No. LT 9226/15/13)

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Plywood Industries Research and Training Institute,
Bangalore, for the year 2011-2012, alongwith Audited
Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the

Government of the working of the Indian Plywood Industries
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Research and Training Institute, Bangalore, for the year 2011-
2012.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 9227/15/13)

(3) (1) A copy of the Annual Report (Hindi and English versions) of the
Animal Welfare Board of India, Chennai, for the year 2011-
2012, alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Animal Welfare Board of
India, Chennai, for the year 2011-2012.
(4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 9228/15/13)

(5) A copy of the National Green Tribunal (Recruitment, Salaries and other
Terms and Conditions of Service of Officers and other Employees) (Amendment)
Rules, 2013 (Hindi and English versions) published in Notification No. G.S.R.
260(E) in Gazette of India dated 22™ April, 2013 together with a corrigendum
published in Notification No. G.S.R. 482(E) dated 12 July, 2013.

(Placed in Library, See No. LT 9229/15/13)

(6) (1) A copy of the Annual Report (Hindi and English versions) of the
National Biodiversity Authority, Chennai, for the year 2011-

2012, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the

Government of the working of the National Biodiversity
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Authority, Chennai, for the year 2011-2012.
(7)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (6) above.

(Placed in Library, See No. LT 9230/15/13)

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS AND MINISTER OF STATE IN THE MINISTRY OF DEFENCE
(SHRI JITENDRA SINGH): I beg to lay on the Table a copy of the Memorandum
of Understanding (Hindi and English versions) between the Mishra Dhatu Nigam
Limited and the Department of Defence Production, Ministry of Defence, for the
year 2013-2014.

(Placed in Library, See No. LT 9231/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI D. PURANDESWARI): I beg to lay on the Table a
copy of the Agricultural and Processed Food Products Export Development
Authority (Amendment) Regulations, 2013 (Hindi and English versions) published
in Notification No. F. No. 1/3/2009-EP (Agri.-IV) in Gazette of India dated 1"
March, 2013 under Section 34 of the Agricultural and Processed Food Products
Export Development Authority Act, 1985.

(Placed in Library, See No. LT 9232/15/13)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): I beg to lay on the Table a copy of the Statement (Hindi and
English versions) showing reasons for immediate legislation by promulgation of
the Securities and Exchange Board of India (Amendment) Second Ordinance,
2013 (No. 5 of2013).E|

(Placed in Library, See No. LT 9233/15/13)

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI R.P.N. SINGH): I beg to lay on the Table a copy of the revocation of
President’s Rule in the State of Jharkhand (Hindi and English versions) published
in Notification No. G.S.R. 486(E) in Gazette of India dated 13" July, 2013 under
article 356(3) of the Constitution of India.
(Placed in Library, See No. LT 9234/15/13)

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):
Madam, on behalf of my colleague Shri Rajeev Shukla, I beg to lay on the Table a
copy each of the following Ordinances (Hindi and English versions) under article

123(2) (a) of the Constitution:-
(1)  The Indian Medical Council (Amendment) Ordinance, 2013 (No. 4

of 2013).

(Placed in Library, See No. LT 9235/15/13)
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The Securities and Exchange Board of India (Amendment) Second
Ordinance, 2013 (No. 5 of 2013).
(Placed in Library, See No. LT 9236/15/13)

The Readjustment of Representation of Scheduled Castes and
Scheduled Tribes in Parliamentary and Assembly Constituencies
(Second) Ordinance, 2013 (No. 6 of 2013).

(Placed in Library, See No. LT 9237/15/13)

The National Food Security Ordinance, 2013 (No. 7 of 2013).
(Placed in Library, See No. LT 9238/15/13)

The Securities Laws (Amendment) Ordinance, 2013 (No. 8 of 2013).
(Placed in Library, See No. LT 9239/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (DR. E.M. S. NATCHIAPPAN): I beg to lay on the Table:-

(1) A copy of the Patents (Applications and Appeals to the intellectual Property

Appellate Board) Amendment Rules, 2013 (Hindi and English versions) published
in Notification No. G.S.R. 312(E) in Gazette of India dated 16"™ May, 2013 under
Section 160 of the Patents Act, 1970.

(Placed in Library, See No. LT 9240/15/13)
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(2) A copy of the Trade Marks (Applications and Appeals to the intellectual
Property Appellate Board) Amendment Rules, 2013 (Hindi and English
versions) published in Notification No. G.S.R. 313(E) in Gazette of
India dated 16™ May, 2013 under sub-section (4) of Section 157 of the
Trade Marks Act, 1999.

(Placed in Library, See No. LT 9241/15/13)

(3) A copy of the Geographical Indications of Goods (Forms and making an
appeal and fees therefore) Rules, 2013 (Hindi and English versions) published in
Notification No. G.S.R. 314(E) in Gazette of India dated 16™ May, 2013 under
sub-section (3) of Section 87 of the Geographical Indication of Goods
(Registration and Protection) Act, 1999.

(Placed in Library, See No. LT 9242/15/13)

... (Interruptions)
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12.06 hrs

RESIGNATION BY MEMBERS
MADAM SPEAKER: Hon. Members, I have to inform the House that the
following Members have resigned from the membership of Lok Sabha:-
(1) Shri H.D. Kumaraswamy, elected Member from the Bangalore Rural
Parliamentary Constituency of Karnataka vide his letter dated 21% May,
2013. 1 have accepted his resignation with effect from 21* May, 2013.
(i)  Shri N. Cheluvaraya Swamy, elected Member from the Mandya
Parliamentary Constituency of Karnataka vide his letter dated 21* May,
2013. I have accepted his resignation with effect from 21* May, 2013.

12.07 hrs
NOMINATION OF MEMBER
TO PANEL OF CHAIRMEN
MADAM SPEAKER: Hon. Members, I have to inform the House that consequent
upon her appointment as the Union Minister, Dr. (Kumari) Girija Vyas has ceased
to be a member of the Panel of Chairmen.
Under Rule 9 (1) of the Rules of Procedure and conduct of Business in Lok

Sabha, I have nominated Shri Jagdambika Pal to fill the vacancy.
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12.08 hrs

STANDING COMMITTEE ON HOME AFFAIRS
171% and 172" Reports

SHRI NAVEEN JINDAL (KURUKSHETRA): I beg to lay on the Table the
following Reports (Hindi and English versions) of the Standing Committee on
Home Affairs: -

(1)  “One Hundred and Seventy-first Report on the North-Eastern Council
(Amendment) Bill, 2013.

(2)  One Hundred and Seventy-second Report on the Action Taken by the
Government on the Recommendations/Observations contained in the 163"
Report on Working of Sardar Vallabhbhai Patel National Police Academy,
Hyderabad.

... (Interruptions)
12.08 > hrs
MOTION RE: JOINT PARLIAMENTARY COMMITTEE TO EXAMINE

MATTERS RELATING TO ALLOCATION AND PRICING OF
TELECOM LICENCES AND SPECTRUM

SHRI P.C. CHACKO (THRISSUR): I beg to move the following:-

“That this House do recommend to Rajya Sabha that Rajya Sabha do
appoint two members of Rajya Sabha to the Joint Parliamentary
Committee to examine matters relating to allocation and pricing of
telecom licences and spectrum (JPC) in the vacancies caused by the
retirement of Shri Tiruchi Siva from Rajya Sabha and resignation of
Dr. E.M. Sudarsana Natchiappan, MP from the JPC and
communicate to this House the names of the Members so appointed
by Rajya Sabha to the JPC.”

* The 171 Report was presented to the Chairman, Rajya Sabha on 30" May, 2013 and forwarded to the
Speaker, Lok Sabha the same day.
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... (Interruptions)

12.09 hrs

MOTION RE: FORTY-EIGHTH REPORT OF
BUSINESS ADVISORY COMMITTEE
THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): 1 beg to move the
following:-

“That this House do agree with the Forty-eighth Report of the
Business Advisory Committee presented to the House on 8"
May, 2013.”

MADAM SPEAKER: The question is:

“That this House do agree with the Forty-eighth Report of the
Business Advisory Committee presented to the House on 8"
May, 2013.”

The motion was adopted.

MADAM SPEAKER: Now, we will take up ‘Zero Hour’ — Shri Sharad Yadav.
... (Interruptions)
MADAM SPEAKER: Please go back to your seats.

... (Interruptions)

AT AEAGAT  : AD! W AR F dre BT AdpT <

.. (orTE)
T FEGAT : 317 U+ AT W S8y

.. (9E)
e WIGAT : T ANT ATTH 137

.. (o)
JTEALT WEISAT : 3T AT S8V AR 3T a1 Bl IR 3ffaR § IS™U|

... (Fagm)
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A& WEISAT & 3MY AT 37T e W gy
.. () £ |

N IR AE@ (AAYRT): WRIGAI, HIRSICYIA §9 | BGWM b 66 XA b Sl P A@
A ... (FEF) qFe ¥, S Y S Al 7 Sl oA SR Wagie 99 A1 e 991 ok g
Refded # W 3R S P BISHR 1P FdH] T IR &A1 2. (FqgM) I Th aTRB & Bl
SATS PR @ & AR GO TRE 80 BIFAl ANl &1 AF-THN R yfaw), s foy I8
Rofded el 8, S9 W@ &= H ol Bl (@) goH B D gRI, DI DGR
feg™ # SR RO[dR WX g9ell 8l & ©l...(Fagr) 89 arT W Wt 981 Sor g,
<fh g g BIc Bl it 99 W) ... (9Er) giF DI © A IRed RerR 8N drel
J, I/ DRSS 99 g1 & 3R WDHR & AN A 81 [ER R, oAb BIg ard @l
L. (gem) ¥ Fed € 5 78 S uen g 9 B Rawa T8 B, BIs JHar T8
BT L...(9eT) # B8l el § (b BIEISYTA o IR I8 HM i a1 T2 (aer)
T PIC DIQA & ATl H SHIAT ATHAT S BT ... (R@EH) AT S AT [uHa &,
I fieq & forw o9 WY BIs hed Jgi Q, Tifelddic ¥ Sodl 8, 8899 A o id-Ud Wolhy
SH GH B BT B B 2. (FIe) gifeRiie 9 gd, Ufedme 7 9d, g9a fog A

BT JUN R ©l...(Fa9M) I8 984 & dffed AW 2. () 80 Bial dn, 5@
aifet qret M 7 a1 |1 o1 A [ iAo rad #1 3R qHeS @ad R ok wE
e qpTel 30 whY B ... (FTHM) Bl KT ARBR MebTel 3R BIs o I fFepret, o=y
fp R M B rEd A A .. (r9ET)

Fiue e |red, #§ oM de aredl § 6 3 afedi & ar gy & &l ... (@)

3T Y TG Y& Pl ST B o, ...(R@UF) U WA P AT IR B © AR AN IP

SEHT AF-THM, $ouid, eRIId &1 fRM &1 & 81 @M 2., (F99M) SAfely I8 aRT A,

S I BIE T QAT B, WRBR Bl BRI AHSHE TR 5 TellBlg DHRAT MRy AT
BIs KT eperaT =12y l.. (ae) k1 Al &9 Bl 12 A 4 7 BAN WRDR < AT
3R 73Ul WDHR o AL (FAGH) I B F8ET IR go+ A¥AR AT o1, F8iA
SHISS UM R AT (FQUT) $HDT Aded © [ MY S 78, ... (FauF) T TaHe B,
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3MUe Jgel Ta-HE Bl AR I8 BE B URT &I o1 (F9F) fb g9 IR RS Bl
TRATAT H, A H, SeterrS H, [ Al H, G o ®py PR f1l... (@ur)

HEIl, 3 AU Bool A F9 Al DI HE (], b g9 W b HRIX T8 B!
AMRY 3R T8 HRIR 989 519 qF T BRf, I9 q AW A T8 arml... (rag) # gafery
MY frdeT o= @1 g 6 9 wifiéal & S AR 99 & @l 8, 9 99 gdl, 99 iR
W 2l...(FagM) /iy 9 e T 8, WReAR 4 g P © b dciegee A
seHe gy R T TRE DI SAGMM BINY fH @ T RS BT DA A
HX...(FTYM) T M BT HM T B, (FaUH) T feaiq PR, 9 aRked, Rerr 8
arel &, JRIH A D IER H I§ Bl o [T (au) IR H qg el < Al (aHm)
T IR IWER H el A8l AT, (Fa8m)

# omuy oot @ arear § f A 4t A 8 991 ed § $9 @Rl A dsaR I8
g Fora &1 (@@eM) % A & UIoranie A e £1.(2au™) 39 g uiferiiie 3 R
g 3R SER B B W 30 B forar Bl (ay) gafery w9 saw faedt Sk srdier ® 6 g
W Gl [STHI BRISY ... (FT8M) AT, (@eF) § T&l el §, oifhd sua! aga A1 4ol
BH... (Fag™) dleld Bl (Fagr) f9 IR | I8 Wofdc g3l 8, S9H R Ush Siefe el g
S ARI-UTEl STofe B AT S| .. (GET) $HH Dls qURT [SUTSHE T8l oA, dadl TR T
AT AT R IH AR DI DD [@T? ... (JEF) I§ A1 q1 PR 8 6, 39 W ABIRA
PRD T PM DI PR &A1 A1 AT 3 AU IRl & 16 39 R PIS 7 DIy 989 DI KT
3T 13V Y 89 31 ¥ 319! 910 BT HE Ad | T8I W T fITedt g1 3 S gAn
[ 8, BARI Sl W& 8, $Ub M Fad HS@qUl 80 Bl ANl & 8P IR 8ph Pl IS
HHAT 8, =TT B Al &, ATMAD 3R A1 fawwar &1 el gl A1 3R AHiioTs
foswar v @ g€ g8 21 safor w o faecht 2 f6 39 Wil WR et ony "¢ @t 98
1 GRY Ry I8 919 |1 8 9y
Jremer weredl ¢ 20 UlLue g, S8LidiT dHsivrg el Sl Ssies ued, S e[ M
HedTel Ud S 4R $AR @ M 21 IRE I1ed gRI SolY Y e &b A1 g [hY O &

... (Interruptions)
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12.16 hrs

MOTION RE: JOINT PARLIAMENTARY COMMITTEE TO EXAMINE
MATTERS RELATING TO ALLOCATION AND PRICING OF
TELECOM LICENCES AND SPECTRUM - contd.

MADAM SPEAKER: The motion was moved by Shri P.C. Chacko. Now

I put the motion to the vote of the House.

The question is:

“That this House do recommend to Rajya Sabha that Rajya Sabha do
appoint two members of Rajya Sabha to the Joint Parliamentary
Committee to examine matters relating to allocation and pricing of
telecom licences and spectrum (JPC) in the vacancies caused by the
retirement of Shri Tiruchi Siva from Rajya Sabha and resignation of
Dr. E.M. Sudarsana Natchiappan, MP from the JPC and
communicate to this House the names of the Members so appointed
by Rajya Sabha to the JPC.”

The motion was adopted.
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SHRI BASU DEB ACHARIA (BANKURA): Madam Speaker, I have given a
notice for Adjournment Motion on a very important subject. ... (Interruptions)
The economic situation of this country is very bad. The value of rupee is coming
down. Today, one Dollar is of more than Rs.60. The Government of India has
failed to check the sliding of Rupee value. ... (Interruptions)

As a result of this, prices of essential commodities are rising. Inflation, for
the first time, during monsoon has touched more than 10 per cent. Inflation of food
articles is more than 10 per cent. Prices of essential commodities are rising
abnormally. As a result of this, the livelihood of the people of our country, rather
of the 80 per cent people of our country, has become precarious. ... (Interruptions)
They cannot have two times meal in a day. Such is the situation. One-fourth of the
population today when go to bed, they go to bed with empty stomach. ...
(Interruptions)

Unemployment is growing. The rate of employment has come down
from 2.8 per cent to just 0.8 per cent. As a result of this, unemployment is growing
in the country for the last several years. All these things are happing because of the
wrong polices being pursued by the Government. ... (Interruptions) Since the
Government of India adopted the pro-liberal economic policy, the poverty has
increased; the pauperization of the people has increased. The gap between the rich
and the poor has widened and it has been widened further. Now, the country is
divided not on the basis of religion, but on the basis of economic situation...
(Interruptions). The country is divided between the suffering India and the shining
India. The problems of only 10 per cent of the population are being resolved and
they are becoming richer and richer. And majority of the people is becoming
poorer and poorer. ... (Interruptions)

The Government has failed to contain inflation and because of the policy
decision of the Government of decontrolling the prices of petrol and diesel, every

month we see the rise in the price of diesel. As a result of increase in the price of
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diesel, it has its impact on the transport cost and the burden on the people is
increasing every month. The situation is becoming very grave. ... (Interruptions)

There is a need to change the new liberal economic policy which is being
followed by this Government. As a result of this, it has its disastrous effect on the
economy of the country. ... (Interruptions)

There is a need to revert this policy. Unless the Government reverts the
anti-people policies, it will not be able to save the country. The situation has
become grave. There is a need to revert the new liberal economic policy which is
being pursued by this Government. Thank you, Madam. ... (Interruptions)
MADAM SPEAKER: Shri P.K. Biju, Shri M.B. Rajesh and Sk. Saidul Haque are
allowed to associate themselves with the issue raised by Shri Basu Deb Acharia.

... (Interruptions)
et HEGAT : g g O, WX U 3Mud! et F Yelw FAR Sff H1 A ¥ iR 31y
I R I 2 T
.. (erTE)

2 garw g aea (A9gd) @ sreuer Heledl, AIMHIY IRE Aed Sff S 9gd wgqyl
HaTel IO ... (FauF) 39 aR H B W Pl dled © (b dgd WuNl b 918 FAS D G,
Pacl, oS 3R IURM @RN DI AN TGN DI U Hhaell o 1| I8 Haell AIGHA o
BT AT, A6 $ER Tl & 8, A8 SR Tl & i l..(FquH) g ARE0l it fob rgqgfara oifq,
SIS SR fUes @il & @l &1 fear i, g8 |9t & GeAfa A garl 39e a6 gHid hic
B BFAT AT IS BRI qgd WA 3R A1 &l (Fagr) 99 QA1 A8l F=],
TRy EY BT 3R UX <% H AT Wuy D3|, (gEr) 319 98 30! ajE | g8 91 T8l
g Ul 8l O Sl H g9 ORE Y8 9 Ugll Al s W U 3R ween dar
BN ... (Fag) 89 WRPR I I8 A1Ed © b 98 doplel... (@@uE) s 99 § Y R 39
3MSe BT T HY| VAT §all & 3R 39 Wad ¥ dgd 4 U AWl MY 8, o™ oA dIc &
i @1 A e fbar T 1. (agr) I8 g IR JEer 2] 39 9uy d 9 9 b
SN WS B iy W a9 AE 98 IouddS w, fUoer 8, =g ferd 2. (Fagr) el Bl

M oM & foTU ST, Y\ FAIE} olifgdl 3 Gad Ul I8 Hdldl IS & 918 IS ATl STD
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qIe < B A F$-I$ A1 U B Y, A8 I < ©, 9 I8 & 8l, A1S 98 & ol l... (M)
T SMRRI0T FAGHIT | AT 1| ... (J@e) gIW DI & [0 & 918, o1 Sufdra dn €, &
a8 R & IS, g | Fg [T g ... () T B AN g A B Y &
g7 I fUss RN ¥, Sfoml 9 9§ oaisy, Whls HRdlsy, HUS gadrsyl.. (FagH) @I
S IR GUH BIC HAAT HRM? BH AN SF T8l Sl Fobdl &, IRT aFY, dIdbieR aHy 3R
QN A &l BIC B I QY G |... (FTGM) 3T 98 ! ABRAT H T8l S| AT 89
N T WRAC Bl (FAH) TP S H gD AT SITERT BT 54 T 2] 54 TS A 4
$E-a WUC &l TU AT A AR DIS 81 8 Ahal &l...(FIEM) MY 84 WHR A
Tl 5 HAG T SN, IAD! AHIA AU .. (TI) T MY B Al 9T H ATHR

I & (o B AR PRISY ... (FTEH) TR AU T T8 BRI Al A W |9
A AN S (FTEH) HT A8 ARNBR gl (JEUH) WHR T T, Wad g9
gl...(EuE) e A I It T8 2. (FagH) =it B Sl AfUER iy MY g
98 ¥ ¥ed 7 U g, (eyaum) dfdgm w1 Ry gl (@@eE) s|ioy 39 iMRaT 9
AT q1fe o aTel w9 # <9 & WM g9e AR gRem 1 gl (JrEuH) 3 ugd @ 9@
gl ...(c7agm) MU | A ... (F[@UH) $9Y I8 69 @ [HA1 o @ 2. (FaUm)
3fedel WElSdl, BANI Ul & & 31U ARBR &1 W HIRY... (FQeH) WBHR H 90 ANl
¥ Hfeyl..(@@yE) I8 AW B Yh Afdd Bl el T, (JAEH) TH T B @l
gl...(@u) I8 < P FAA B,...(FIUFE) < S AN P FaA 2. (FagH) safew sad
3T Y T8 BHIFYL.. (F@eM) § <Iaifadt &1 S [ 8, SUdHT doR w0 9 favy s

gl...(xaygm)

sit a1 R dlem (aRf): g Wiex feH, S AT IR Sft 9 S U ofr
gl..(agH) Usell R Bl 3ifdl Ul M 3 Fared AN ... (FagH) IR H W w0 A
HE ArEdl g (& ... (FauF) Usell aR SF @ ¥ .. (FYH) el A & d1e Usell aR
T, TE.EL, SR & AR BT UMRE o @ o URe fidie @1 L. (F9gH) BIC gR
I Je e AL (JEEH) B MY A W FHeAl e © ... (@) AR et @A
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87 PRI ARG St 7 99 TEAL, TE.E. b YEIeE BT HHAT U5d GHT § SR
ol,...(FqH) T8l W U B & qIe SR I8 Al |9l W Wl Uy 81 AT gl dl WAriE gy
DIC Bl g4 D DI MG o DI SR T8l Tl ..., (AgET)

fen Widy, Aol # aTedl § [ 39 did ¥ IR-GR WHR 3R HIc & 419 4 I
3Rt Ul B V&l §...(FagM) <¥ ¥ 9gd 991 W1 H Sl AN wRifhd €, ... (Fagr) 3R
B W W gR FERE H Caiipa R ARed @ arel U8 &1 SfRET0 FH B Bl Sl
Are-AHel O 8, .. (EuE) # dredr § P s W R @ "=l g e, (adm)
3R ARHR A e TR SHDT DIg-A-dlg TGN Mawta A1l ... (Interruptions)
MADAM SPEAKER: Shri P.L. Punia. He is speaking on this subject.

... (Interruptions)
MADAM SPEAKER: I will come back to you.

... (Interruptions)
S T A YA (TRMEDY): A remet Sff, # et v g P g9 #ewyyl favy W
g9 i Bl Aiepl Tl (Fagm) el ¥Re Ared Sff, srereiy Jorgd g areg o |
3 W AR & =4l B gl .. (FagH) 3 $fAT e 3% AfShd WA & ax A
GIH BIC BT I SIS AT 8,... (F9e) a8 Re UM ¥ 2002 &1 Bl...(rger) Fradar
9P ARCH #M sTeHd HAR, Sl 3fl ReRR g &,... (Fag™) S=iH 3 RerRie & i)
& wwrern fpar 2. (r@em) | I8 gamr g 6 g9 uar o 6 snRad R H 99 A
H gAas Y B dlell © 3R $9 § $Y YAl B arell gl ([@uE) § < wA & oy W
o .. (FAgM) SR IT A MU [HA A1 F Ry 9 Al & ofc® Pz 89 T8l &l
qhll, ... (FqgM) 98 989 Q@ TS B Ahdl, AT T8l 8 Abdll... (FaH) $AfMY PR
H WB A FaeT fam g 6 39 9 # DS W IRAE T B SMY R FGAls T DI
SQ .. (Fr@gH) ofed a8 T8 8 L. (@@EEe) St ft 8 B¥en oA Bl L. (au) 39
W3l H ATogd I I I8 © 6 GUH PIC T Dad GUH PIC B D SorieH b1 sdldl
fear 8, ... (¥ag) $7s1 ArEl o9 & R § a1 8, UH. ARSI B9 © R 4§ diall 8, S
IR BE B AR H Al §,...(FAYF) TEY S R W sared B B aR Hodlen
2l..(@agr) SR g oo @I 99 R g1 Al & Al o9l 3§98 BT Seerd fea

2l...(au™) S8 HE § & 8 S § Adg I © .. (FIIH) Al I3 dogd B ad T
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fop aRefur g R 9 UIfelimie 7 3 BRI JHSHE [P 8, IThT Pel by ool
TE Bl ... (aem)

Heledl, # g TN Aedl g fh Rl U™ N 98 @R W B A q™
B ... (FAgH) AT QA SEQT P, YN S BN UNMEE B Al S UihHe A8 It
g, ...(xyaur) 98 SHHT Hiaw WW?...(@)E

JTEDH 341 3R 342 H W Ioold 8, USYcS PR 3R USYcs gJsed B Al
3R Y@ el dhas ! folke g1 919 I 9 fole # €, 9 d%Has AW G| GIH DIE & R
TE-TRE D! ARATG @ S @ T MTHA 341 3R 342 & IN § IR PV Fg g, TR
SFeR fPY g dhaeT & dN H I AR B ol ROAw 39 THRE & aN H 3R
Reded @ qR | 7741 SHSHC UTH B3T ©, 859 3MHSHT DI A9 1992 A N fhan w1l oi@
S WEdl B H Bl g, S S A IS9Pl o] [HAT WA SHBT HE Seoid el
gl ...(3gM) TSN WRER AR AT WHR 7 W SRR e gUl 30 Somc A
Il HEl Dl Jooid el ol L. (FIEF) A IS IH Bl I §, UifelIHe H BF <™ Bl
yfaffia a=d €, S=m o ol fern, 9 +ff 99 dfde & 99 21 (er@gm)

2 I B BT A a1 T1Ed €, 98 W dfeeH & sfeR B dfagm & SR T 2
I2 g H fH ft 919 & SR I8 T el {F sregy N B, afew dfdg & denen
H B IR H A AIRS 9 § GRAT & 8] L (FEEE) SR U RS U § s w5
d Fel P RO & ar A T ff siicqed sfsde §U © ...(@ge) 4
FIeEel afes 2. (aaam) I SRR Ifes srfeic 2. (Jaam) ST fawg
AR AT <1 I ORE A T 2l ... (eF) 8 a AT S SISe A Afsha
ASH B 14 8, AT Udl HRY b 9 O Aed Hel R, HA q gl &1 8 ... (gaur)
P YR T 3R RIT STH! A0 T, Ig sl I I o7 fh 39 9l § WG BT 3
qreT 21 IS BHP! A o, Al BH SMRIBl B Y| sl d9 #A S Bl W W
w0 ¥ HE A7 {6 39 AW § TWAY IR gAdls 7 oF § | ... (FFgm)

3 fded © 6 eRe argd St iR siexvfiy gomam fGg argd it 4 <1 9 &e,
SHHT A o AN L., (RGEF) WBR & §RT YHTET HRIATES BH A8y AR JIHA HIC B
ERI Sl R § &, SUD! TR B & HRIarE &t S|
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DR. M. THAMBIDURAI (KARUR): Madam Speaker, several fishermen
belonging to Tamil Nadu had been arrested by the Iranian Government. Many of
them are still in the jail. The Chief Minister of Tamil Nadu has written a letter to
the hon. Prime Minister to take action to get those fishermen released from the
Iranian jail, but still the Government has not taken any action. Therefore, I am
urging the Government, through you, to see that the fishermen arrested by the
[ranian Government, who are in the jail, must be released.

Madam, recently even the Sri Lankan Navy entered into the Indian territory,
arrested about 26 fishermen and taken them into custody. They are still in the jail.
In this regard also, our hon. Chief Minister has written a letter. I am requesting and
urging the Central Government, through you, to come forward to take necessary
action to get those fishermen released from Iran and also from Sri Lanka. ...
(Interruptions)

MADAM SPEAKER: Shri A. Sampath, Shri P. Lingam and Shri P.K. Biju are
also associating with the issue raised by Dr. M. Thambidurai.

... (Interruptions)
MADAM SPEKAER: The House stands adjourned to meet again at 2.00 p.m.

12.35 hrs

The Lok Sabha then adjourned till Fourteen of the ClockEI
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14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock

(Mr. Deputy-Speaker in the Chair)
... (Interruptions)
14.0 %4 hrs

At this stage, Dr. N. Sivaprasad and some other hon. Members
came and stood on the floor near the Table.

14.01 hrs
MATTERS UNDER RULE 377 *

MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Members who have been permitted to raise Matters
under Rule 377 today and are desirous of laying them may personally hand over
slips at the Table of the House within 20 minutes. Only those Matters shall be
treated as laid for which slips have been received at the Table within the stipulated
time. The rest will be treated as lapsed.

... (Interruptions)

(i) Need to ensure supply of unpolluted water from
Punjab to Rajasthan

#it WRa YW AT (SRATTR): ORI I B UoTd I 3 dTel gYd ol & dee |
gl W MEIRG &, & WdY § AR ARBR BT &9 (S arear g | IoRg™ dfex Rard
AU T 49T ¥ WM dod dI8 A1 Hd IR Hold ars & dIad <F 3 A4 ©
fp dSIe A oRAM BT S arer U gRd 2 | Adqe F&l & Ul | ggrre, e

* Treated as laid on the Table.



05.08.2013 71

gRT & s fReradl &1 3ienfiies sHIsAl gRT UTei el BT ST R@T & | ORI H &d axrel
 fiyerm aren Uil IS @ e el & il B de-ave @ dEIRat S @ e | 99
DI FATIHATTAR T BT ST B dTell THISAT & [9%ag B HRIATES! DI OY |
HET H, H I (531 B IR W1 IRBR BT &A1 QAT A Sl IS G2 Dol
S 71 o RUTe & @et @ -
1. JAGS &l H 35 RIS HACAT FAT A=A G (e alex BIST ST &
2. Do U 1S © AUGUS] & w0 FHS] IR THT BT GleHe T81 Hd |
3. RIS BT e arell Il desid Ui dold ars g1 Mgl Arugusi &

3IHT TE T |

# B WHR I AT H {6 T3 T UIeRM Held ars Pl Mawd Bardd &

1. T, SR, Wiars], ol geHe We ATIeus] & TId B Y |
HIIS Sewie e 3l O &HdT A B B |

3. SIS SHIBAT T IR ed | Glcs ¥ die} BT &l YART B |

N

4. A IR AN &l H Jgics diex 8l Slal IY |

5.  UO dXe dex dl TH.SLG. qon LS.l § omaey WS S | Ul BT e
B & UTA 8 & O arel el | Ster Sy |

USg T UIgRM Hod dis |l Hefda Ry &1 |fffod &-d 89
AAIS! 3R AR Tl Bl UTefee ol BN |

o

ISR ARBPR FR<R JA R &1 & 6 g & e arenn aHl S uree
HS A D AMDI B WY B | A UNE WBR A W TAIRY BT § b A0 IRDBR
&R gAY Y {5l W fdaR &Y |




05.08.2013 72

(ii)Need to extend the benefit of loan waiver scheme for handloom weavers to
all the Silk Cooperative Societies in Kancheepuram Parliamentary
Constituency in Tamil Nadu

SHRI P. VISWANATHAN (KANCHEEPURAM): During 2011, the UPA
Government had announced handloom weavers' loan waiver scheme amounting
to Rs.3521 crore to help the weavers and revive the handloom sector. The
Government is also implementing Revival, Reform and Restructuring (RRR)
package for handloom sector for loan waiver of Handloom Cooperatives and
individual weavers eligible for waiver under the scheme. The RRR package aims
at waiving the overdue loans and interest of eligible Handloom Cooperative
Societies and individual weavers and provides fresh credit with interest subsidy of
3% for 3 years with credit guarantee to the Societies and weavers which are
covered under the RRR package. Further, interest subvention scheme for fresh
credit at interest rate of 6% is applicable to this component also as per the Budget
announcement.

This scheme is likely to benefit 15,000 handloom weavers' co-
operative societies and approximately 3 lakh individual handloom weavers
across the country. In Kancheepuram Parliamentary Constituency in Tamil Nadu,
there are 21 Silk Co-operative societies. Out of these 21 societies, only 8 profit-
making Cooperative Societies received the loan waiver benefit. The remaining
13 Societies comprising approximately 10,400 weavers were kept out of the
scheme.

I request the Hon'ble Union Minister for Textiles to intervene and save

these 13 Societies by providing speedy relief to the families of 10,400 weavers.
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(iii) Need to provide loans at concessional rates to horticulture
sector and for purchase of milch animals

2t TR (g s ([eTTg):  aad H Al gRT Y B 8 fofg o arel %ol W
T R 3 wioerd FEiRa § | IR @y qon Sente! 4 B BT qve Fad 8, o
D JasE W Ug B 9 IMDI 3 oY S arel K01 W Dls AT AJa el f&d1 S
g | g7 oy i IRpR &1 3 Ufererd =rol <R & %01 Jer fhar SEr =1y | 9g SARD 9
P BT A9 BT AGAR Y M & o7 I8 Al faeasd ¢ |

(iv) Need to undertake proper maintenance of National Highway Nos. 17 and
66 and provide funds for development of National Highways in Kerala

SHRI P.T. THOMAS (IDUKKI): I would like to draw the attention of the
Government towards the serious issue of development of National Highways in
Kerala. Two National Highways, NH 17 and NH 47 (New No. NH 66) have
already been transferred to National Highway Authority of India (NHAI) for
development and maintenance. But NHAI are not undertaking maintenance
work properly and these highways are in a pathetic condition. Five National
Highways including NH 85 (Kundannor-Bodimettu) and NH 183 (Kollam-
Kumili) has been dropped from NHDP phase IV-A. It-requires urgent fund
allocation for the development of these 5 National Highways. Government of
Kerala has submitted an estimate for Rs. 1000 crores for the development works
of these National Highways. I request the Government to consider it and take a

favourable decision immediately.
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(v) Need to ban the speeches having objectionable
words and against national interests

M T TS A (SR @ faeent):  9RAY WGl & srgews 19, 20, 21 3R 22 H
afed & PRI B WA Uad B Tg © | 0 A TR 19 WU AR Irfveafad ot
WA BT AADBR Y& Bl & | I8 [ 8 b qWo SR Affeafey o wcaan oo wrai
3R fIaRl & @a B B U@ Aoifad ANGR g, e sfdvid dig W 97Re 7 R
U fIaRl BT FAR-IAR B AHAT 8, dicep (bl Hl ARE DI AT DI ATGTT-Y& BRA DBl
PR & T |

AT, 3T 39 SAfIBR BT 9 T W GHIATT &1 W& 8 | I8 3@ # M ®
ARAgM # yed 9 AfBR & d8d 9gd W AN T WU H U SATURISHS U@l Dl
SRS B g, Sl o & fau feqex 7€ € | <w f&a A ¥€ afq smawas g f6 U9
JARISID WU TR B Yee] Rl ST =ifey, W <2 & Ui smafRise gl &
TN fhar Sy |

3T W D5 WHR W FRY ¢ b a8 < f&a # Aol vd sfaafe d§ U
3MURTS S@l BT FHHATA B W Bl TIEe WY S 3 3ffdeid qragm &, a5

®I &l ggadt 8l |
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(vi) Need to ensure proper response and action by public authorities
to the correspondence made by Members of Parliament
and Legislative Assemblies

sft g a9 (TERIeS, S.U.): 9NOE dlddd H UNINA Ud 96N A9eRll & dd dEe
3R RrerR & ddg H§ ana-awg W Qe S 8 %@ € | aqar | U o | S V&
g T SR g7 feenfeen &1 s/l &R @l © |

TAE Gl B YAl W BIYAE A PRM DI W, RLER Td qreadr bl
RIGTR PR TA B FHY A 7 A1 ABT & Sl § AR T IR B fo dHifad w5 a1
AT SR 7 € HT A SR @ o1 € | HW-p A1 SR W AT B A8l bRl Sff JeT g
Iz IR oid waras © | 91 WuRielt 1 fided T8 8 9 9o enfid el 81 07 /81 ©
TAT SABT JUTT SHfed b BRI R TS W& 2 |

HH-H ordd faww aRFRIRET 3§ SRmaRor | 9dfed ATl & |99 § @R &
fore wivre @1 faaer 81 g © | O En A gl % 9 R YR & SIR 9 dfd g
W AT S AT BT FRIGRO [HG & BT U © AR 98 [GHR1A B Sl © |

T A 2 [ AReR 9wl |fed Rer Wiy Senf@ent vd gferd uga @l
UF: I§ W B Y UAMER I I BR1d (b S d¥e dewl Ud gl & | e
Y fhe IRE B RierR &1 Hded &1 A1ty SR S TR W {hd JbR Bl Hriars
ST ARy |
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(vii) Need to enhance the pension of EPF Pensioners and
restore ESI medical facilities to them

SHRI K. P. DHANAPALAN (CHALAKUDY): Nearly 27 per cent of EPF
pensioners get a monthly pension of less than Rs. 500 at present and about 56 per
cent get pension between Rs 500 and Rs 1,000 per month. While some beedi
workers receive Rs.30 a month as pension since the time the EPF Pension
Scheme was introduced by the Central Government in 1995. Even those with 30 to
35 years of service receive between Rs.100 and Rs.900 per month as pension.
The maximum that a person can earn as pension has been fixed as Rs.1,900.
There is almost four crore employees registered under the scheme since 2004
and about 20 crore people are covered under the scheme, if the dependants of the
employees are also taken into account. When the pension scheme was introduced
by the Government, it was decided to revise the pension after every 10 years. But
that has not happened though two committees were set up. The first committee
gave its report in 2005 to the Government and the second committee
constituted in 2008 submitted its report on August 5, last year to the
Government but there has been no response yet. The EPF pensioners do not have
access to any medical facility despite having been employed in reputed
companies for many years. They have been neglected despite contributing a
portion of their savings towards their pension fund. Considering the fact that
the EPF has an estimated fund of Rs.1.30 lakh crore, which is the money
collected from the employees and the employers by the Government, it is the
right of the EPF pensioners to have a decent amount of pension.

Hence, I request that as per the demand of the pensioners, the minimum
pension may be increased to at least Rs 3000 per month and it may also be
linked to inflation index. Besides, their ESI medical benefits may also be

restored.
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(viii) Need to provide compensation to Himachal Pradesh by Bhakra Beas
Management Board to provide civic amenities to people displaced due to
Bhakra dam in Himachal Pradesh

it o1 Rig ogR (iR, Rw): & WNeR & & § o =@ § 5 varest 9y &
BHRUT RAT [TAYGR weR GY0f w0 F STew = 8l T, gdfey f[awenfidi o1 g9 & fog ay
1960 ¥ AT IS # fSeIqR WER QT 1 AT | 59 g | 999 arell [9ofell &7 a8 <

TR & B, AP T ATF A AT AT IS BT ISR e oS iR A gar ganl

2 | I8 AT &YW 3R g & fAvy g b WSt g a9 god HRA WRBR gRI fawenfiai &1
A TG FRATIST NS &Y AT & S a1 fpg 77 &, 9 ot 9o R & fpy 1w & 3fiv oot
f WS gy favenfid ev-aX BI Sy Wi Bl fqaw © |

fRATEI U ARBR gRT A Haled AT H SRR AGdHT D (MU & AR
WG] T a8 qls, dSig Bl fdeqR WER Bl g0 & oY 4250 BRI WY FATIS
AT Jew WReR B Ry M 9, oIfda a8 &7 W o a% Q@ wndl 7 fmEd e
IRBR BT 761 a1 & | safew meien © {6 7 S 531 off LS uadl. 9 Sad 99 ue
WBHR DI 3ffderd W, a1 wrEsT aig faRenfial & Har Bl e &d gy S [doial],
I, s, Aiferai vd = Rifdd wRIferdiet Suder avrs S 9o |
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(ix)Need to make the services of Group ‘D’ employees working in Quasi
administrative Offices in Railways working on temporary basis into
permanent one

#f e AR At (FfReER): I 81 5 T & 31 WS Hrterd a1 WS H
BHRIRT HHATRAT Bl 5 ¥ HdTDldl R BN W ¥eld D 3 FARIHIT Hraferd 1 T H
HIERG HHARAT & R Fgfaa o 0 S # @ W, WG 99 2001 & € 3 UHR B
Rt fgfad 78 & urlt @ 1§ A Yo w3 S & 90 axar g f5 ad 2001 @ ae
SN S Yed & 1 W@ HIterd/A ST H HRRA 8, P 44 B Wifd Yerd § wRmd

i & g |
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(x)Need to include the six districts of Santhal Pragana region in Jharkhand in
the Integrated Action Plan

SHRI NISHIKANT DUBEY (GODDA): The recent tragic killing of the
Superintendent of Police of Pakur, and other killings shows that the situation is
slipping out of hand completely in the Naxal affected regions of Jharkhand.
Several plans of the Government of India have not produced the desired results
and this in turn is causing public anger and resentment.

Accordingly, there is need to include the 6 districts of the Santhal Pargana
region in the Integrated Action Plan. There are various crucial projects. Some of

the crucial projects in this regard are :-

(1)  Inland Waterways Terminal at Sahibganj on the Ganges

(2)  Rail-cum-road bridge over the Ganges at Sahibganj

(3)  Pirpainti-Jasidih Rail line

(4) 3 Highway Projects (NH 114 A from Dumri to Rampur Haat, the
NH 133 from Deogarh to Sahebganj and NH 333 from Deoghar to
Bariarpur in Bihar).

(5) Deoghar International Airport: The MoU was signed between AAI
and Government of Jharkhand in the year February 2012 but the
work is yet to commence.

(6) Ultra Mega Power Plant at Hussainabad, Deoghar.

May I once again urge that if the Government of India is serious to deal
with the challenges of Naxalism, terrorism and infiltration from Bangladesh,

urgent steps are required to be taken on the above mentioned projects.
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(xi) Need to take necessary steps to promote tourism in
Jaunpur in Uttar Pradesh

SHRI DHANANIJAY SINGH (JAUNPUR): Jaunpur, historically known as Sheeraz-
e-Hind, was founded in 1359 by Feroze Shah Tughlaq and was the capital of the
Sharqi Dynasty. It was a major centre of Sufi art and culture. It is dotted with
several historical sites like the Shahi Qila built on the banks of Gomti in 1326 AD,
Atala Masjid built in 1408 AD, Jhanjhari Masjid, Jama Masjid, Masjid Lai Darwaja
and the Shahi Pul built in 1564 on the orders of Akbar.

The temple of Maa Sheetala Chaukiya Devi, Anchala Devi, Maihar Devi,
Sheetla Devi and Tricholan Mahadev temples are important places of worship
located in Jaunpur.

All these places are important sites, historically, culturally and religiously
but limited efforts have been made to protect them, let alone develop them for
tourism. The development of these sites along with construction of Museums and
other tourist attractions can lead to Jaunpur becoming a major tourism centre.
This would attract lakhs of domestic and international tourists, which would
contribute to the development of economy in the region and creation of
employment opportunities for the locals.

Therefore, I would like to request the Central Government to urgently
consider the matter and take necessary steps to promote tourism in the region for

the betterment of the people of Jaunpur and Uttar Pradesh.
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(xii) Need to provide immediate compensation to land oustees whose lands
have been acquired for four-laning of NH 57 in Madhubani district, Bihar as
part of East-West Corridor

it W A dSA (SIERYR):  FSH URGET Ud ISMRT HATET & I WRAR I
RIS ATfEepRUl & gRT RE-UfTad HedH & 48R 4 gA.ga.- 57 aqged-oq & fAmioned ot
TS SN @1 Ifad germaeT ol o srftrater -amRat @ T e wrar § ok W] Aga
fren # I8 W 9gd @ fAde 2 | Age e & yael, R I9R, $AR™ oK,
FEAYR AR, YT, WU IR d SRNAT Aied Tl deb 3T U 4-ar 8, e A
# gere o1 Wi S (U 81 SN Ud doavErd e geie Wk 9 e i 81 oM ud
A Sed AR, Yedl & gRI W A UIRA R QU oM & drase Yaar dfdd T
AT 8 | Y- WA € i fAThT Aqdr, SRR R ARG TR IS T d & Pl
Teh W T | 39D SIfIRad o 9aw 91 3R U Sifedt a7 a8 © & ot did 9 aad)
& o AEw@yul I9R, B IS AR IR AR , q8l-a8l da-oiF, iR uTd, IuRYa
Td Sl IR AGH-ol B FaRRAT 3G IF el D T3 7, s god MR gHeAY Bl
&l |

o # 39 faun # oty Wfed SNAs B 3 ARBR B I AT HAT ARl g
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(xiii) Need to provide better health care facilities and implement the
Scheduled Tribes and Other Traditional Forest Dwellers (Recognition of
Forest Rights) Act, 2006 in an effective manner to address the problem of

tribals in Attappadi area of Palakkad district, Kerala
SHRI P.K. BIJU (ALATHUR): Since the past 16 months, 52 infant deaths have
been reported from Attappadi, Palakkad, Kerala. Malnutrition and low blood
count are found to be the reasons for the deaths. Malnutrition and anemia are
prevalent among the tribals in Attappadi. The Central and state government had
announced a slew of relief measures. But none of them has materialised.

There is no dearth of health care facilities in Attappadi. But none of them
were working effectively and efficiently for the past two years. Despite an
increase in the mortality rate of tribal infants, the Integrated Tribal Development
Project (ITDP) spent just Rs.35 lakh on the health sector out of its total
expenditure of Rs. 12.55 crore during 2012-13. The present Government of
Kerala also started leasing out the PHCs in the tribal areas, citing non-
profitability, to the private parties. It is also one of the reasons for the spate of
infant deaths in tribal areas. There are 172 anganwadis here but they are almost
non-functional. The alleged apathy of officials resulted in transferring of
distribution of nutrition supplements under ICDS to the private parties and they
sell it in the black market.

The present crisis in Attappadi occurred not because of any immediate
reasons. The infant deaths are the combined effect of marginalisation and
impoverishment of adivasi communities. But the root cause of malnutrition
and poor health status of the tribes in Attappadi is land alienation. The Forest
Rights Act, 2006, has not been properly implemented in Attappadi. Now most
tribes are living on barren hill slopes. Taking advantage of their poor economic
condition, Adivasis are lured to illegal drug trafficking and liquor trade by the

mafia operating from outside.
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I urge the Government to take urgent steps to conduct an enquiry into the deaths
of children in Attappadi. Also, steps should be taken to provide better health
facilities and nutritious food in the tribal area and for this purpose more budgetary

provisions should be allotted.
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(xiv) Need to expedite setting up of Mini Passport Office at Garkheda in
Aurangabad Parliamentary Constituency, Maharashtra

st dgpiad @R (3NTEE): W AN 847 ((IRER) HHSIATR &aF @ fory TREST I
W U A I St Wighd B gdl § d I WRBR Ud RIFT TR A 39 |6y
H AR e e SfieerResdy g BR & ® vd fiqw HATey e R aruie s @
Ie ABINGT 7 FHBT GARAT I R o1 § 3R UIUIC HRITAT Seq @ik BT AT
A foar © | weRg, &1 JIRATETE f7er ARTSrarsT & &l J9eT 8 gd e il @1 o 4
T O A9 & W RIA Gde & S B UfiEie e B & AT 15 o &
PA A B TEH Ud 50 BOR b HN9 fAee Wed 3iee & Vfasiiie saRal &
ol omd € | SWIad U BRITed B SARG R @Sl 7 3R Wl sfwaiReany g
B T € U We b WY W DI G IS @l § b SWiad B qrure braterd B sl
T&H ST & BT B folg @rell T T 7 |

W R I RY 2 5 N I8 &5 (3ITe) GHeiiR & & fog TResT

RIM TR Whd INUIC HATAT Seq SHdl & B Il @ oIy @refl S |
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(xv) Need to devise an appropriate formula to resolve the issue of admission
to various institutions in view of difficulties in eligibility criteria
SHRI NAMA NAGESWARA RAO (KHAMMAM): Indecision by the Human
Resource Development Ministry has hit the fate of many IIT aspirants who
could not get into the prestigious institute due to variance in calculation
between the state boards and institutions in deciding the top 20 percentile of
students in class XII.

Immediately after the class XII board results came out, state boards
calculated percentile by factoring in the total number of students who
appeared in the board examination. But CBSE calculated percentile on the
basis of students who passed the class XII examination. While the discrepancy
has been noticed in many state boards it is Andhra Pradesh that has been worst
hit as the first calculation made 89% as cut off which went up to 91.8%
according to CBSE's calculations. Though the students from Andhra Pradesh
have secured very high marks in the JEE (Mains and Advanced) they are not
able to get admissions into NITs, IIITs, CFTIs and IITs because of the weightage
given to intermediate marks,

I, therefore, request the Government to immediately review the
situation and redress the injustice done to the students from Andhra Pradesh

seeking admission in various institutions like NITs, IIITs and IITs.
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(xvi) Need to curb the unscrupulous activities of chit fund
companies in the country

$it srreE R (F@R): 96 6T (e ) FRim gsel § TN HHOR 3 B HATS DI
TR SR I W8 © | fI8R US¥ W 9 %8 Pl 500 WS 7 Ad 4-5 Il F AU € P
HTHT AT TSR & AT B 2500 PRIS TUd A W AfD T B argr-as B & | Jff
dRImd a1 @ fER yew § a1 uftew da # M 2 | e I @) sRitifed o @
Jea e @t 18 2 e sfeR R ® fay gewi & A 9d & A © | R
|t T AvRmd FERIT ¥ SR 3 Nl DI Tl S T8I gRIRT TR SHEST Bl
g § do1 fRAfy ugi 9% acil o ® fh Al % o uRRse | 3ifSid &9 91 § 7 SHIHR 34
TRATAT H AP & gl B BrediTd R B [ AR SHT B ¢ 3R 3/ T8 0
ML AT S PR KT |

fER w=a # g3 # 0 39 o @ dwel 7 9 & @t o et Sent 8 W)
Y 2000 H AHIClT ARDHR GRT Sod ARTAT & AFAI ITATE D fEeral H RN TS
IR S TS off I WA H 39 R BT WY 7 BN o B foy wi Ichrels dwemelt R
qUId: b oM & oy Rofd §b A 1Ry fhan o iifd g9 ARimsil 7 aobleli & ®
qAA® AT U IR GG & TG HAGR I9B & Al A 31fd &7 Bl ey I 941]
PR Y |

aul q 48R IS H I§ BRI 98 R8T Al M 4-5 a6 A [IBR qA1 e H SR
AId: fIeR sy # S g 99 Ue Ul uRRAMT et g8 6 i@l dli e MY a3l
ST JATHBAT B BT AR 81 A & | AN A 87 SH B DI golod Iia DHadl 9l I g
9 I GRIY S A 96 P IRE g9 SHT o & a1 Ife AT 9T TSt 8l 1 & argdl
BT DTS TREX FT T8 § ?

# B ARBR I A BRAT g b 50 TRe B MWD Hed Bl Aeh+l BT YA b
SR T A HISET BIA § Pl B 8 A $9 OR8 D AT W HIA R goid: Hferdy
TR SN vd O el 7 S B e AT § S S AR B Y I IR B
[RESRECIES I
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(xvii) Need to review the mid-day meal scheme in schools

$it 3 wabrer Arga (Ram™):  Ipoil d=di I HedTed HIoH ol HRA WRBR DI AScAThial
ATSHT & FORT o ARBRI & A1ed A A fbar off Rel 2 | i i # g1t & 3 g
HISM & F 980 A Well geal B Aid 81 T8 ¢ |

Ad: 39 R H Bg UNDHN DI @Rd BRATs R dTey 3R JeareT doi- & aN §
B WDHR B Te FHIET BT 1Y AR IS saeads &1 @1 48 Afd a9 =anfey i
= P AT AT D |

... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions) ..."

MR. DEPUTY-SPEAKER: Please go back to your seats.
... (Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3 pm.

14.02 hrs

The Lok Sabha then adjourned till Fifteen
of the Clock.

* Not recorded.
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15.00 hrs
The Lok Sabha re-assembled at Fifteen of the Clock.
(Shri Satpal Maharaj in the Chair)
... (Interruptions)
15.0 % hrs

At this stage, Shri M. Venugopala Reddy and some other
hon. Members cameand stood on the floor near the Table.
... (Interruptions)

15.0 % hrs

At this stage, Shri L. Rajagopal and some other
hon. Members cameand stood on the floor near the Table.
... (Interruptions)

15.01 hrs.
PAPERS LAID ON THE TABLE- Contd....

MR. CHAIRMAN: Item No. 6, Shri Paban Singh Ghatowar.
THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): Sir,
on behalf of my senior colleague, Shri G.K. Vasan, I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions):-
(1) Memorandum of Understanding between the Shipping Corporation
of India Limited and the Ministry of Shipping for the year 2013-14.
(1i1))  Memorandum of Understanding between the Dredging Corporation
of India Limited and the Ministry of Shipping for the year 2013-14.
(111) Memorandum of Understanding between the Cochin Shipyard
Limited and the Ministry of Shipping for the year 2013-14.
(Placed in Library, See No. LT 9224/15/13)
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(2) A copy of the Notification No. S.0. 449 (E) (Hindi and English versions)
published in Gazette of India dated 2™ July, 2013, declaring ports or places of
registry of Indian fishing boats and officers to be the Registrars for registration of
Indian Fishing Boats issued under sub-section (3) of Section 458 of the Merchant
Shipping Act, 1958.

(Placed in Library, See No. LT 9225/15/13)

... (Interruptions)
MR. CHAIRMAN: Please go back to your seats.
... (Interruptions)
MR. CHAIRMAN: Item No. 19, Kumari Selja.
... (Interruptions)
MR. CHAIRMAN: Please sit down. The whole nation is watching us. You will get
your time to speak. Please go back to your seats.

... (Interruptions)
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15.02 hrs.
CONSTITUTION (SCHEDULED CASTES) ORDER
(AMENDMENT) BILL, 2012

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (KUMARI
SELJA): Sir, I beg to move':

“That the Bill further to amend the Constitution (Scheduled Castes)
Order, 1950 and the Constitution (Sikkim) Scheduled Castes Order,
1978, be taken into consideration.”

... (Interruptions)

Sir, the Constitution (Scheduled Castes) Orders (Amendment) Bill, 2012,
was introduced in the Lok Sabha on 21.05.2012. The same was referred to the
Departmentally-related Standing Committee for examination and report. The
Standing Committee on Social Justice and Empowerment in its report presented to
Lok Sabha on 24.08.2012 has approved the amendments in the Bill in its entirety.

The Scheduled Castes are notified under the provisions of Article 341 of
the Constitution of India. The first list in relation to a State/Union Territory is by a
notified Order of the President. ... (Interruptions)

MR. CHAIRMAN: The Minister is speaking; please go back to your seats.
KUMARI SELJA: Any subsequent amendment in the said list can be made only
by an Act of Parliament. In June, 1999, Government approved modalities for
deciding claims for inclusion in, exclusion from and other modifications in the
lists of Scheduled Castes and Scheduled Tribes. Only such proposals of the State
Governments/Union Territory Administrations which have been agreed to by the
Registrar General of India (RGI) and National Commission for Scheduled Castes
(NCSC) are processed further and introduced as a Bill for consideration and
passing by the Parliament. ... (Interruptions)

MR. CHAIRMAN: Please go back to your seats.

* Moved with the recommendation of the President.
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KUMARI SELJA: In accordance with the provisions of Article 341 of the
Constitution, six Orders were issued by the President, between 1950 and 1978 for
specifying Scheduled Castes in respect of various States and Union Territories.
These Orders have been amended from time to time by Acts of Parliament enacted
between 1956 and 2007 under clause (2) of Article 341 of the Constitution.

The lists of Scheduled Castes were last revised in the year 2007. Thereafter,
proposals have been received from the State Governments of Kerala, Madhya
Pradesh, Odisha, Tripura and Sikkim for certain modifications in the lists of
Scheduled Castes of these States. These proposals were processed as per approved
modalities. The Registrar General of India and the National Commission for
Scheduled Castes have conveyed their concurrence to the proposed changes. The
Bill involves twelve amendments, out of which ten relate to inclusion of certain
communities as synonyms of existing Scheduled Castes, one proposal relates to
omission of an existing entry from the list of Scheduled Castes and one proposal
relates to changing the name of the State of Orissa to Odisha.

I would request the Members to support the Bill. ... (Interruptions)

MR. CHAIRMAN : Motion moved:

“That the Bill further to amend the Constitution (Scheduled Castes)
Order, 1950 and the Constitution (Sikkim) Scheduled Castes Order,
1978, be taken into consideration.”

... (Interruptions)
MR. CHAIRMAN: Please go back to your seats. It is a very important Bill. The
House has to discuss it. Please go back to your seats.

... (Interruptions)
MR. CHAIRMAN: Please go back to your seats. The whole country is watching
us.

... (Interruptions)

MR. CHAIRMAN: Nothing will go on record.
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(Interruptions) ..."

MR. CHAIRMAN: The House stands adjourned to meet tomorrow, the 6™ of
August, 2013 at 11.00 a.m.

15.05 hrs

The Lok Sabha then adjourned till Eleven of the Clock
oesday, August 6, 2013/Sravana 15, 1935 (Saka).

* Not recorded.
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Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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